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% feeett, 16 |1, 2026

FT.3M. 1376(3).— FealT TR A, T g Aferf=aw, 1956 (1956 T 48) (orer zaw zae
THTA I<F ATSTHAT gl TAT §) T 7T 3F T ITLTT (1) F T ST AT TS AT TLHL & G2 Tagd
SIY TISTATT HATAT T SATEIAAT ST H1.37. 4740 T@ 17/10/2025, ST AT o TSI, STETETI, AT
1, @ve 3, IUEs (i) & TRTiora it < off, T 9% Y=o 7o ¥ S 7ie 9% SHAT M (TF U=H-128T FT
HIS[ET =+t 36.758 THT) & TS T IS ATSUTH (UF UH-28 FT HIS[ET osT 242,787 1) T 8.952
TRt &t 4-a o T & i, SeH v v 28 % 242,787 T 9% uE At (VUP) T ermiee 2,
Ty 21 <At TaT AT SFAT | TS ST qF 4.700 TR i FarS § U v=-12817 F 2-99 ¥ 499
T ASTHLU AT ¥ THTE HEATH | AgFITYT SFT T U UA-128T FT R FHIAT, oeeht T
Fars 40.900 T (Tt waTe 55.902 ) g1 ST, TEE ST T & (o0 I ATEg=T F IUE5
FEAT ¥ FAfAfEe i &7 oot F2  ST9 strers =it = i of ;

T 3 ATIG=AT T qTE 3IF ATSTIT FT 127 3F HiT 3T (3) F F9 T "26.10.2025 Fr
<A ST SR T ETew e SRAT 7 S § weRfora feRT A O

STerfeh FEAH TTTErTT 1 &7 3T % dgd aTa< ATqT 94 g% &, o 9 fo=me 3 = & i saer
St=a w9 8 [Moem B @,

ST HETH AT o 3h TSI il &TeT 39 il STLTT (1) F ATAL H, Feald AR I SqAT
IR

1903 G1/2026 )




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

TSI o forT et 3 St =R ;

qdA: A, el TLRIT, TAT ITTIFRT il Ih ATE T T ST I 3T IF ATAAAR il &1T 39
T ITETT (1) BT T&T ATRAT T TTNT FLA g, TG FTIUIT FIAT g 1o S<h ST § A2 JH FT (@<

ST T, el TLHIY, I ATAAIH 0T 1T 39 AT STLTT (2) AL H T AT FAT g FoF
TH ATERAT o TSI § TR1ee 9, 3 dqgHt # s g aft fAeetr & g gr sreafeas =7 9
Fea T gvER § Afga 21 Srustt |

ERER

ST TR TF F AT TS I% ST T (TF TH-1287T T His[aT =1 36.758 FoFft) & s &t ameme
TSI (TF TH-28 F HIS[ET =t 242.787 oY) T 8.952 foft S<ft 4-o1=1 fofer Tre =t fAwtor, e v
T 9T 242.787 Tt 9% U AT (VUP) AT otfier 8, a7 1 ST ar #3rerhe Sigerd | TH18 §eq1
% 4.700 THY 1 FaTE § U7 UH-128T % 2-99 F 4-A7 T FSHLU FIAT ¥ TG HEATH H HIZFHTIT

STFE T U UH-128T T GGEHL0T HTAT, Srereht gt dare 40,900 3t (Fr Sfare 55.902 feT) &
o st Y ST ATt SRt S aEt g3 dga Fen

TS HT ATH: IAT T IKEEIRICHE SRR

|| Tereror If 7 TFR afy §i v R || e Raas =R &1 am

qeqr || ge CERT]

(FFT
)

1 2 3 4 5 6

T T ATH: AT

e T ATH: AL

1 201 IBEL 0.0717||st T T STHATT 9730 FI=71T
AT TETE T qAHT THE
ATAARY THAET, THAHLT
TTHEAE T (HSTE AT ATt 2|t
Tt w0 fHerearat afavwe ghvas
T AR
201

2 202 EEL 0.18|[=r =g, gaeaTe T ha«,
LT, SATCHT T ST, Tearadt
T AT, AT =& [T, 90 w9
[, o= =g [T T e,
THTRT T GAGTY, ATASH, ATAS,
Fetter T AT
202

3 203 RGO} 0.0113|[3T< T3<T ALHTT
203
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HILT =T TSI AT

4 208 EGEl For 0.1471||sTaerer, Faerer, FReedt =TT 72 3%
ATg
208

5 209 GEl Fir 0.1617||2aTHT T STAFIA, AILEHS, ATATZIGL
AT TF, AT, FIE T AT,
e T FETAT, TESH AT T
TF0 FeqaT, TSt Idt T,
TSR THTE, TR, Fgel, THET T
209

6 211 EEl i 0.2762|[sr=a@Ter T TSI, Haree 0=
Srea
211

7 212 TR GlEdl 0.006|[3T< TaeT ALHTT
212

8 213 KEEAR TR 0.0091|[3TT T2 TLHTT
213

9 241 KEEAR TR 0.001|[3TT T2 TTHTT
241

10 |[246 IGEL Fio 0.3693|[&@AT, TISTHT, STHAATS, FRATT
AT TET
246

11 ||745 araTe (Fsh/aT)|[Fiu/aa.1=-233 0.0792||TT HLEHTT T TEgH Ua TSI,
amefiw, AT, AT R
AT AT FHTHAT
745

12 ||777 araTe (FAsh/aeY)|[F /o, 1=-233 0.074||9Td H¥wTT O TNagd Ua TSI,
TSI O forsft
777

13 ||778 AT (Fsh/aTT)|[Fiu/aa.0=-233 0.0906||WT<T H¥&IT T2 TART Ud TS,
FOT T T T gevg AT, Hifgd TF
BERIE]
778

14 ||782 aTaT (FRsh/aewr) ||[Fi/ma.0=-233 0.0627 [T A¥EHTE O Tagd Ua TISHM,
FoaAT T TR, T T89S J18d T
ITHAAT TEd, SATHAAA O f[ae]
782
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15

784

T=F | TFATT

0.004

ITAL T2 qLHTT
784

16

785

AT

0.0047

ITL T2 qLHTT
785

17

788

araTe (FRsf/aeRTe)

FO/UT.79-233

0.0474

AT TEHTT T Tage Ud T,
=T T TTHTAATE, FFETHT,

R IO AT TTHATATE
788

18

790

0.0074

ITAL T qLHTT
790

19

792

0.0388

TTHTST, FRTST TART0T STHAT
792

20

793

0.0829

s, ToTe, TSATT TRT07 FEATt
793

21

795

EER L

0.0067

TAT T2 LT
795

22

796

0.0092

TTAT T2 TLFHTT
796

23

797

0.1052

FTHAT, SATHACIA [0 e, gt
THT< JTad ?-‘«*II‘H*‘IM RIEE]
797

24

798

araTr (/A

F0/TF.TH-233

0.1178

AT TEHTY T2 T Ud TTHT,

AT T A
798

25

799

AT (FAsh/aeET)

FU/TH.7=-233

0.2705

AT FLHIT qF T U T,
ATASH I 25, A< T BeG,
WA T AL, TR T A,
feremer, faerr A0 |0 FviaT ATaT T
T Fodees, THSH [ THRT
FALTSIT Tt TR, AT
TTHGATY, FAAIT ST TAT TE9ATH,
FET AT Tt 3T, ofierady ot
THIATL ITad, THATIT ITad,
SATHT JT&d TAT0T HaT

799
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HILT =T TSI AT

26

863/792

EEi

T

0.0321

TS, LTS [T STAT
863/792

27

876/783

araTe (FAsf/aeET)

FO/UH.79-233

0.0015

AT HEHTY G2 Tagd Ud TSTH,
THTHT, TATHIAT TR0 A8
876/783

UEEIEICHE ET

0 @y

28

172

0.0722

o T AT, a9 T T
172

29

173

araTe (FRsf/aerTe)

O/ T0T

0.0084

I TR TIAFIY, ATHT I STIHIA,

TTHee, ATAARIGE TATIT T, TTHLTEN
T AT, SR, Fe¥ A g,
T T FeTAT, TEITS TH
FETATT, TeaATA, FHAL, TATT,
ATfRaTer, FEATIr TAOT T, FoT,
THET, TIHET TRTOT [y, oAt 3t
Tt TALTL, FATST T TALTL,

TR, THET, Hgel [T AT
173

30

174

0.0092

ITL TN qLHTT
174

31

177

0.014

T FHTT, T TATOT STae], FeArsft
TAT AT, ATAAT, FTedT, ATAHIT
RO TSTER, &l T Fodd1d,
TR, forasETE T e,
AATTAAT TAT TFAT, ST T
sy, Mfaws, Trarer gaeror Brge,
QT Tdt e, oftqer, s
T, THAFRA, ST THTeT T,
IEEREEIRATEIR ER K KT TR
ST AT T T ATaar [y, TSia
TAT ATART, FeTd, SATHIAT TARTOT
T, TAARI, ATAEZ T I,
LT, SATTHT FATASHT, FATLT TAT0T
FerRTH, THTEHT T g, T,

AT, AR LA X
177
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32

178

T

0.2573

AT, TSTAT, STAAT, gRATT

REMINCF
178

33

179

0.0722

TATA T ST, Harard T
IREE
179

34

180

0.1239

I T Aled, fiqar J9 s,
s, ET=wE T I,

g T Y, THEE, TS,
I T HSTE AT, ATAdT TAT
w0 fHerEard, stfae =1 ST, T
T AT

180

35

184

0.0146

ITL T qLHTT
184

36

185

0.0136

TAT T2 LT
185

37

186

0.0521

TAAR, TeAAE T TE,
TTHHES, THTAE, THERE 0
oreard, Frad T fSEmaae, awdt
ECIRSERRRE]

186

38

187

0.04

[EREERERSY
187

39

188

E

0.056

@, 9T, FETHT T T
188

40

188/228

0.009

Tz, T, TToTeT a7 THYS I,
TIHT Tl qHTST, GIAT, TTHAT,
T T foer

188/228

41

189

0.0997

ATt Troras Tt aeaefT, BrEe,

9T, FRTHT T T
189

42

190

0.1084

TISTAT, JAAT, QST gRATT
T A, faeer, A, yw e
TERTOT AT

190
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HILT =T TSI AT

43

191

EEi

0.044

TS T I, Tad [ Feraes,
STRTET, AT T giY, THEAT TA T
EARS

191

44

192

0.015

rfer, TeEY, THERT, gEa
ERTOT SSTAT
192

45

193

0.093

QATHFA T T
193

46

194

0.008

TTAT T2 TLFHTT
194

47

195

0.0445

ST T AT, Erree 7 e,
ST AT ST, T T AT,
THIE SEare, AR SEar R
TS SIEaTY, AAT TR T gieTe

195

48

196

0.0109

FHT Tt THIATS
196

49

206

0.013

IAT T2 TLFHTT
206

50

209

0.4841

ATy T favaT, sE=es, 91 FA
T e, faeer. fadE T, = e
FHTL TR0 AraaH, offqe T T97g,
Froaes , ®I=wE T G, THIE
T ATAT=

209

51

211

0.0071

ITY T2 HLHTT
211

52

214

0.0571

ST [ e, T <& Tolt 0=
R
214

53

215

AT (FAsh/aeET)

Ry

0.0864

IAT T2 HITRTL, ST THTL, TThRIT

T, faAT T T TR AT
215

54

216

0.091

AT [ gAATT
216
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TiE T ATH: T IAL (A g4

55

41

LR

0.0012

ITAL T2 qLHTT
41

56

42

At

0.1908

FSTATAT TAT STATFHTL, LT T
srTed, faaer, AT, yHE
Tt feardter o Ty

42

57

43

0.0779

AT T TR, JTEATT O
T
43

58

44

0.014

ITL T qLHTT
44

59

49

0.0122

TAT T2 LT
49

60

66

0.0521

FSTAT, ALY AT TrsaaT, TToTer
T TR, e AT Tt RS, serer =
BESIARIERR ST EIRE
T T [ oA 7, Ffaerer
T, TR FHTE 10, Foras T o
qFLT T

66

61

67

0.0062

TAT T2 LT
67

62

72

0.0717

BEIRERICCRERE eI e
72

63

73

0.0413

B RIECAREREC RICCR L
qqY AT, FF [ =T
73

64

74

0.0419

ITL 29T HLHTT
74

65

75

0.5169

AT T TR, JTATT O
T
75

66

76

0.0332

I T2 TLFHTT
76
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HILT =T TSI AT

67

77

EEi

0.148

ATHH=Y, A=A TTO7 TTHAHA,
FATAAT TAT TTHE
77

68

80

0.061

QATHFA T T
80

69

81

0.0087

ST, FTATAT, T, HeedT T STTTHTT,
TETTHRTET T Fodw T
81

70

82

0.0248

FHTATH, ATSHATH TANT TTHHHH
82

71

87

El

0.0042

STTeft Tt T T T
87

72

88

0.1838

FRET T AL, AITF [T A =LY,
YATHEAT Tl Aeg A TE, e FATT
T ST FHTT, ader, faer, qgway,
TSI, e, LT TR FoA=aes,
o, fEse Eeror e,
e, Faft, e, @t e
foraaa, forea=ar ot foraara,
TR, FrgdT, THEET T

TEver, Taaer T forae, 7Y,
ATIex, Tevx, AN, Tavs T T
88

73

91

0.0665

AT T A7, AT, THATAT
AT ST, FRaTsft aelt e,

ERNRE R CEALY

91

74

92

0.065

Forae, forargetey T T,
rqas, Braft, see, = e
e, ferera=ar awt e,

THer, faeer =TT fEge, s,
AR, Agex, ANIwE, Tfavg T TFG
92

75

93

0.063

foraEd, feragse EnToT TrHeT,
reqas, BT, see, & e
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[REERSMREEE IR CIREEEE
s, FrgaT, THEET AT

Thor, famer T foraer, g,
AR, Agr®, ANE, Tfavg T §Fg
93

76

94

0.0255

TALTTH, FTEH, TLLATH TR0

AR, THATATY [T Tgad
94

77

96

0.0077

AT [ A7, SAT, TATATA
T A=, FREATSit Odl =i,

IHET T AT

96

78

97

0.0137

ITL T qLHTT
97

T FT AT HEFT

79

0.0439

ITL 9T qLHTT
1

80

10

0.04

ITL T qLHTT
10

81

11

0.0872

AT AT, A=A T 3,
T, YAl T SATHeTe, A O
ey, Hara<t Tt TeaeTer
11

82

12

0.01

SRIEATS T 49T
12

83

13

E

0.0069

ST T gET
13

84

0.0644

FATL, FT=R, FHE TR0
ST, Tree, TeTer, TTHTET TR
AT, T T HidT, et o
qAaT

2

85

20

0.0615

FATE A AATCHT, TR, T,

20
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HILT =T TSI AT

11

86

21

EEi

0.0998

ST, gerere T fegeft

21

87

22

EEi

0.1297

AT, SATASIT 0T Forers,
STEggy, ATagIgy, THATEEIgY
T AT, ST T T T,
TTSTer ATEd O e, gefter area
et ST

22

88

23

0.011

TTAT T2 LT
23

89

0.1745

BIEAT, ATA=wa, ST =07
[EEE]
8

90

0.5009

e O fersaaTT
9

91

92

0.0535

AZE, LATHALTIT [T SFATLHT,

92

92

93

0.024

ITL T qLHTT
93

93

94

0.0708

IAT T2 TLFHTT
94

T 7 TTH: gRARI

94

632

0.0094

TeaelTel, 9IS AT Fes]
632

95

677

araT (FAsf/aT)

T/ ATet

0.0141

IAT TR ALHTY, LA Tell FHaares
677

96

678

0.012

ITL 29T HLHTT
678

97

679

0.1175

TRIT, SIS, STHAT T30 THAEH
679

98

680

0.1064

I T2 TLFHTT

680
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99

682

araTe (FRsf/aeeT)

T/ T=F

0.0541

ITAL TR ALHIY, FHATAAT I4T TAT
TR, FATAAR, A g T

AWTEd, 9Tl FdT Tell qHrad, 7
AT TS, ATHTST, FARTE=ToT dehet

682

100

688

0.2406

AT T SIS, TSN, FHAS,
AHTST AT e, ST T
TIEL, FHATL AT TAT FAFFHIA, FaAT
AT Tl AT, FATHT T T
FSTAT, FSTH @, FSTATH TaT07
GHATH, T, THT T SETLT, ToaAt
AT Tt STrter, o T T,
[EERRIBEEERIE AT Sl
Fegstid, STAAHTeT, s, e
T, FAT FATL, TR AT
T, ST ATEE, Gl ATEd [0
TATSIIT I8

688

101

689

0.012

TeasT T T, TAAT, AAE,

ST AT THTHA, AEAA Tl T =0
I ATAT0 HO AT AT T Tfawa,
ATAT, TRLAT Tl TIAT, TATT =,

I FHTL [T ATATS BT
689

102

693

0.0004

HFAI T O T e, FArsir Tt
Y, SHAE T 0T, T, T,
HATST, TSTHATT T oI, AeHT 34T
AT LT

693

103

705

0.203

FHAL, AT T 4FHT, FaTY,
TISTET [T Heal, e, T T
T, ATERT T e, T, ST
ERTOT AATAT, TSARIGY, FHAL
RERLEIETS

705
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HILT =T TSI AT

13

104 |[707 GEGIEA] EIEL 0.0082|[3T TZeT ALHTT
707
105 ||708 EGEl For 0.0558||faw = T F7g T, FATT Tall T2 AT,

ISTHTE, JALATH T TAAT,
FAAT AT TAT GIAT, FEFa™ O
AT, FALHTE TAT FoIAT,
TeastId, Avastid, sraeTer, e
FAT, AT AT, TR, FefTer
FHAST [T e, THT, T9T, TG
TARTOT ST, ATAT FdT Tl STTareT,
FETAdT AT Tl ITTA, FF AT,
refes FHTT T ISTHTH, A
FATSI T ITad, Tohol TATSI T ITad
TERTOT AT AT

708

e T 9T S8

106

152

O 0.1178

arstra faamdy, faaer o, e aw
AT, wsiia AT TRror sare=o
frady, afvar weft ghener, gaarer
THT ST FHTL

152

107

153

For 0.081

STH AT0 =70, HAThTEr AT0ST0 HILEAH
T AT JTAT AT SATATIEE, HTGl,
TATH T SATATIHTE, Tvs] 24T
e AT e, T,
feawg TEET ST FHA |70 =70,
STRTIT ATOTATO HYEAT Heaf 4T {IAT
TERTOT SATATIHTE, AT, ATt T
=T, frarer=, Ferae =TT e,
TTHTA, AT favE TR0 STATH

153

108

154

FT 0.2833

TERTOT FHIEA, SATHT 3T T T TH T IT
154
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109

155

T

0.0826

FSTIT 24T Tt S 19=wg, STTATT T
RERENIREIRIC R
155

110

156

0.197

T AT o ATfore, HeATeT, T,
rer, ST FHIE T H9F TH1T,
TE T A, TATE T G, R
T T, $ATHT 4T Tl THagIY,
AT AT Tl ST, FeaeT THIT
T TeqAT, Ao 10 FHTE T TH,
QT Tt 77T, SfaeR, Miaes
ERTOT TTHAT, ST9AAT, IS, AR
TRTOT ST, ToRT Tl (e, ST rafet
Tt TTHSE, AT, TS Tad
ERTOT AT, AT T T e,
TEEATAT TAT faelT ol AIg<T Tdt
T, oo, faeTe, e e
TS

156

111

157

0.0253

STYLATT T, FATT T [T =T
THTE, JHAT T TAT AT=AT TS,
Eramata =1 feraseata

157

112

158

GEIGIEEKl

0.036

IAT T2 TLFHTT
158

113

159

0.0652

AT Tl THEATY, AT O a9aTT
159

114

161

0.2892

ST TS TAT AT, FTeAT 2o T TAT

F4, FteahT, PR TR
STTaanT, HHAT TAT ATFTHT
161

115

18

araT (/AT

v

0.2265

T TR TLH, AT FHTL, AT
FHTL T TATCHT, AT, TN
ERTOT FTSRAT, AT YT, AT
NEUUERIEEMEE A EEEIRCIRE IR
18
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HILT =T TSI AT

15

116

19

araTe (FRsf/aeeT)

Fit/Hrer

0.1428

ITT TR ALHRTT, FHALT [T Taad,
Fead T [ FHAT, LT, 5 L0
FF=Ter, HIAT Tl sTasrer

19

117

23

GEIGREC]

0.0361

ITL T2 qLHTT
23

118

24

araTe (FAsf/aeT)

Fit/Hrer

0.1106

ITAL TR TLHTL, ATLATT T, HATT
T ARTOT AT ST, AT T Tt
=T AT, et O foaeeata
24

119

25

0.1815

dlefdrg, LISTHA, JHAHET, Q’IIQ'IVid,

foraa=e AT THATH, TSTFHATT T
TAFRLTL, e = qas
25

120

32

0.038

e It FasTaargigy, IFaTaal adt
T, fSravae O Sesd i, < O
FATET, A5 T THTITA, TG, AAS
SR I g3ed, $ATHT 34T Idt
CHART, AT 3% T T 7Y,
et Ie T €90 FATer, fa=T =
TR AT, THTL TAT Tl Fva o,
FETAdT TAT Tl ST, TEFATY,
rereg FHTY [T ISTATH, THLSAI,
T, HI TATOT STTT, Ao dt
AT STST9T, SITa, Tt a7
TSI, Trasiid, Avasiid, STTTHT,
s T, S FAE, e FAR
AT @A, FAAT <41 T T AT,
ISR, FoTATH TATT AAT,
FATATL Tl AT, Forasame o
ST

32

121

34

0.0495

Z s, FieET ot gheim, s =
T TTH TR
34
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122 (|36 GEIRREG 0.058|[3TT T3eT ALHT
36

123 ||37 For 0.4793|[fav=g, HSTIFHATT T FATegah
37

124 (|38 Fir 0.1645||srsfa faard, faerga, W FAR
AT, wsita AT TRror s
[GELE
38

125 ||384 LEE] 0.011([STT TE<T ATHTT
384

126 ||386 For 0.405|[HsT=, HSTT TR0 ATAHT, TAwgTe
T ATASIT, AT T T ATAST
386

127 |39 TrET 0.0974|[3T< 39T AL
39

128 (|40 sfer 0.0557|[3TT T3eT ALHT
40

129 (|43 T 0.1158|[3TT TE<T ATHT
43

130 ||436 CIRS 0.0362|[3TT T3eT TTHT
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forasreTa TaToT |, fersrer, TrehRer
TITT ST, AT S5 AT Tl 90T,

ﬁw dglgy, ASdglay, ATddglgy,
QTHAGILY, AT WW,
THEATA [ TTHaaH, Fledre T
gRaeT TRTT AT, Sgraett aw T
fTHAT| HAT T Tl FATAT, AT
T T TATT, ATAAT ST el (09T
<, AL T A, T, T2 T
Frare, ofiad) st welt fsrs, arerstt
T A1 A 77 e, e =

AT, THEAHE T 9]
2702

357

2711

0.043

6, TSR, Hex, THIT TR0 =g,
AT AT, 9T T, dET FATC
ERTOT FATAT, 2fAAT| AT qel T
. HATATA, TSl T THSAATT,
ST, " FHE T TaTige, Hiadi
FACHT T TR, Higd, qigd T
QATHEAT

2711

358

2712

0.16

FFYLT [ THEHA, TSl T
TSI, T, TSI, Tag, THE T
Sfag FHT TR0 HaATare, A
Tt Telt £, Fererre, e,
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T, ITRET T e,
AT FACHT TA T AT, HIEH,

TIEA [T QATHE AT
2712

359

2713

araTe (FRsf/aeRTe)

FiO/awF

0.1271

THT T Fgaet, e I, ST
sfrerefT| HrwTdt aeft &=, Farerrer, 2,
TS, ST AT e,
et =T ot SarfET, Jie,

HTge TART07 QATHEAT
2713

360

2714

0.01

THET T Fgaet!, e T, ST
FHTY, AT FHTL T TATAT,
st At aelt = FaTerre, 2,
TS, STRET AT e,
ATt T T AT, HIE,

HIEA [T ATHEAT
2714

361

2716

AT (FAsh/aeET)

FRfT Tt

0.0016

TN AT Fgaetl, [Adrg FHE, a5
FHTY, AT FHTL T FATAT,
et ATt aeft &7, arerre, 2,
TS, STRET T e,
ATHAT FAHT TAT AT, HIEH,

HTEA [T ATHEAT
2716

362

2720

0.0304

IAT TR TLHTY, AT [ TTHHAH,
ST, ST T R, Trstaet O
THIAATE, T, TR, HER, THLT TR0
Sfag FHT TR0 HaATare, A
AT Tl T, HATeTe, 2,
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T, ITRET T e,
AT FACHT TA T AT, HIEH,

TIEA [T QATHE AT
2720

363 ||2721 || Fir 0.0567||sTaerer T TTHEHA, FAT, ST,
e R, TR TAT0T STHAT
2721

364 ||2722 |["mHTex (FASt/ETY)|[F/aTen/sas 0.0272|[3T< T2 TLHTL,, F5HT, ITTAT,
e, TR TAT0T STHAT
2722

365 ||2734  ||Fsh Fio 0.0766|[&TT, I TATe, SATTHT T T,
STHAT
2734

366 ||2735 ||Ash Fio 0.0001|[T=T, HIATATe, TATTHT T TTHAAT,
STHAT
2735

367 |([2742 || F 0.0076|[ETeT, AT TATe, FATTET T TTHEAT
2742

368 |([2743 || F 0.043|[E1T, AT, FATTHT [T THEAT,
SO FHTL, Foiid FHATL TT0T
STaTiRY, At FHT 9H T AT
2743

369 ([2744  |[aTETeR (FSh/EwwE)|[Fo/ass/aeam/saT||  0.675|[ST T3 a3HT, TaET, i,

AT, SATEET TRT07 TTHaET,
T, TR T T,
AT, ST, FAAAT TR ST,
AR T ForarT, AT, TaTT
F AT e, AALAT A e,
ATERT T A TaTE, FHAT Tt

FT T, TET T TAT FATL AATH
FHTL, T FHT TR0 Fefiey 35
AT, A, TEH, BT T [,
TET T ST, STl I AT,

Hrarerw, e, e, g, fE
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AT Aegd, FHAT AT TAT A7,
EEEIGIR I R R e
aoft, T, SAtsuE TR srfee, v
At srfeer, giaer, forasETs e
T, fasTer, TreReT AT 97T
TETaAT T 9T

2744

370 |[2756  |[fAstr Fi

0.0014

AZT Tl Taq FHTL, ALTF FTHTL, TaT
FHTE T Feftey 3% IATE
2756

371 ||2757 st Fior

0.0097

TFT TAT T FHTL, SATH FTHTL, Ta7
FHTL T Feftey 3% JATE
2757

372 |[2830 |[aTET (FSTr/ETHEY)||[F / FFwER ) ST

0.0846

I T TLHTL, STas, T
TERTOT A, THL, SHLT [ FAT(=7,
oS S&T TA T FATiey, HAT Telt
9, T, sTfee, A 3% 7o
TERTOT ST, TTHIAATS, AT
AT Fg s, HATAT T g, AERT
T e, aEe ol e,
TETT A, AHATLAT T
ARAAT, T, THIS 0T
AT ST, TSt adt StedT,

FAATE, T, FATT TR0 TaeT
2830

373 ||3223 |[gewry THT T=F 0.0189|[3<% Te9r aTFT
3223
374 ||3224 |[@=ETh KIERGEILATE I 0.0328|[3T7 I T
3224
Total|| 33.6648

[T. &. NHAI/11015/2025-2026/LA/3(a)/Notif/NHAI PIU-Azamgarh/3D]

g A HET, FTaF



[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 51

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th March, 2026

S.0. 1376(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4740 Dated:17/10/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of Construction
of 4-Lane Link Road from Thekma village (existing chainage Km 36.758 of NH-128A) to Gosai Ki Bazar Bypass
(existing chainage Km 242.787 of NH-28) with length of 8.952 km, including a VUP on NH-28 at Km 242.787, along
with widening of NH-128A from 2-Lane to 4-Lane from Smt. Lata Mangeshkar Junction to Prasad Institute for a length
of 4.700 km and Strengthening of NH-128A from Prasad Institute to Mohammedpura Junction, covering a length of
40.900 km (total length: 55.902 km), in the State of Uttar Pradesh on EPC Mode.

And whereas the substance of the said notification has been published in "Dainik Jagran And The Times Of
India" both Dated 26.10.2025 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Construction of 4-Lane Link
Road from Thekma village (existing chainage Km 36.758 of NH-128A) to Gosai Ki Bazar Bypass (existing chainage
Km 242.787 of NH-28) with length of 8.952 km, including a VUP on NH-28 at Km 242.787, along with widening of
NH-128A from 2-Lane to 4-Lane from Smt. Lata Mangeshkar Junction to Prasad Institute for a length of 4.700 km
and Strengthening of NH-128A from Prasad Institute to Mohammedpura Junction, covering a length of 40.900 km
(total length: 55.902 km), in the State of Uttar Pradesh on EPC Mode.

State: UTTAR PRADESH District: AZAMGARH
SL(|Survey/ Type of Land Nature of Land Area Name of Land Owner/Interested
NoJj| Plot (in Person
Number Hecta
res)
1 2 3 4 5 6
Taluk: Lalganj
Village: Umari Shree
1 [|201 Private Agriculture 0.0717||Anil son Jamuna, Deepchand,
Roopchand, Shitala Prasad sons Patiram,
Pramod son Lalchand, Rameshchand,
Ram Asare, Ramsevak sons Mithailal,
Lalti Devi wife late Mithailal, Satiram,
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il

il

|

il

Harishchand sons Lautan
201

202

Private

Agriculture

0.18

Aniruddha, Havildar sons Suryabali,
Ashok, Atma sons Baliram, Indravati
wife Subedar, Gulab Chand Giri, Prem
Chand Giri, Sharad Chand Giri sons
Kedar, Ramashankar son Subedar, Lalji,
Laljeet, Satish sons Baliram

202

203

Government

Naali

0.0113

Uttar Pradesh Government
203

208

Private

Agriculture

0.1471

Awadhesh, Kavalesh, Phiranti sons
Mahalu alias Malhu
208

209

Private

Agriculture

0.1617

Shyama son Jaikaran, Markande,
Lalbahadur sons Rampu, Yogendra,
Suresh sons Dulare, Ravindra son
Kalpanath, Israji Devi wife late
Kalpanath, Dilraji wife Sudama,
Rajendra Prasad, Narendra, Mahesh,
Ramesh sons Sudama.

209

211

Private

Agriculture

0.2762

Achchhealal son Rajaram, Sitaram son
Jiut
211

212

Government

Naali

0.006

Uttar Pradesh Government
212

213

Government

Chakmarg

0.0091

Government of Uttar Pradesh
213

241

Government

Chakmarg

0.001

Uttar Pradesh Government
241

246

Private

Agriculture

0.3693

Devnath, Rajnath, Shobhanath, Harinath
sons Nanhku
246

745

Common (Private/Go
vernment)

Agriculture/NH-233

0.0792

Government of India Road Transport and
Highways, Ashish, Umakant, Vineet
sons Markandeya, Upendra son Amala,
Ramakant, Shrikant sons Komala

745

777

Common (Private/Go
vernment)

Agriculture/NH-233

0.074

Government of India Road Transport and
Highways, Rajaram son Mishri
777

778

Common (Private/Go
vernment)

Agriculture/NH-233

0.0906

Government of India Road Transport and
Highways, Kripa Devi wife Harendra
Yadav, Mohit son Chhabilal

778
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14

782 Common (Private/Go |(|Agriculture/NH-233 0.0627||Government of India Road Transport and
vernment) Highways, Kalpanath son Wilgu, Durga
Prasad Yadav son Shobhnath Yadav,
Shyamnarayan son Wilgu
782
784 Government Sadak / Chakmarg 0.004||Uttar Pradesh Government
784
785 Government Naali 0.0047||Uttar Pradesh Government
785
788 Common (Private/Go |(|Agriculture/NH-233 0.0474||Government of India Road Transport and
vernment) Highways, Gulaicha wife Ramavatar,
Chandraprakash, Chandrabhushan sons
Ramavatar
788
790 Government Chakmarg 0.0074||Uttar Pradesh Government
790
792 Private Agriculture 0.0388|[Ramraj, Vanshraj sons Jamuna
792
793 Private Agriculture 0.0829||Bhulai, Rajai, Rajnath sons Barsati
793
795 Government Chak Marg 0.0067||Uttar Pradesh Government
795
796 Government Naali 0.0092||Uttar Pradesh Government
796
797 Private Agriculture 0.1052||Kalpanath, Shyamnarayan sons Vilgu,
Durga Prasad Yadav son Shobhanath
Yadav
797
798 Common (Private/Go |(|Agriculture/NH-233 0.1178||Government of India Road Transport and
vernment) Highways, Paras son Vantu
798
799 Common (Private/Go [|Agriculture/NH-233 0.2705||Government of India Road Transport and

vernment)

Highways, Lalji son Nurai, Gyanchand
son Chhatdhu, Mannulal son Maddu,
Tehsildar son Khedan, Vishal, Vinay
minor guardian Durgavati mother wife
Subash, Durgavati wife Subash,
Roopchand, Sukha, Premchand sons
Sita, Gautami Devi wife Kalpchand,
Ramjanam son Ramhit Dhanraji wife
Ramhit. Sumit son Ramdulare,
Kavalpatti Devi wife Radheshyam,
Champa Devi wife Devnath, Sheeladevi
wife Harinath, Ravindra Yadav, Ramjit
Yadav, Ramdular Yadav, Ramnarayan
Yadav, Lalsa Yadav sons Mita

799
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26

863/79 ||Private Agriculture 0.0321||Ramraj, Vanshraj sons Jamuna

2 863/792

876/78 [|Common (Private/Go |[Agriculture/NH-233 0.0015||Government of India Road Transport and
3 vernment) Highways, Ramashankar, Swaminath

sons Manohar
876/783

Village: Chak Umari Ramesh Giri

28

172

Private

Agriculture

0.0722

Badan son Manik, Bechai son Banwari
172

173

Common (Private/Go
vernment)

Agriculture/Chak Marg

0.0084

Uttar Pradesh Government, Shyama son
Jaikaran, Markande, Lal Bahadur sons
Rampu, Ramdhari son Jhuri, Jogender,
Kuber sons Dulare, Ravindra son
Kalpanath, Israji wife Kalpanath,
Nandlal, Kamlesh, Subash, Shrinivas,
Kailash sons Ramdhari, Krishna,
Ramesh, Parmesh sons Girdhari, Dharma
Devi wife Baldhari, Kheladi son
Baldhari, Dilraji wife Sudama, Rajendra
Prasad, Narendra, Ramesh, Mahesh, sons
Sudama.

173

174

Government

Naali

0.0092

Uttar Pradesh Government
174

177

Private

Agriculture

0.014

Shravan Kumar, Sunil sons Avadhu,
Kailashi wife Avadhu, Lalta, Kanta,
Lalmani sons Gajadhar, Chhedi son
Kalpanath, Guruprasad, Shivprasad sons
Shivnath, Manbhavata wife Shivnath,
Jagdish son Vishwanath, Govind, Gopal
sons Tribhuvan, Subhadra wife
Tribhuvan, Jitendra son late Ramsakal,
Jai Prakash Giri, Vijayprakash Giri sons
Lalta Giri, Jalsa Devi wife Lalta. Giri,
Ranjit Giri, Hiramani sons Kanta,
Samdei wife Kanta, Arun son Lalmani,
Phoolmati Devi wife Lalmani, Keshav,
Shyambali sons Ganesh, Havaldar,
Anirudh sons Suryabali, Ashok, Atma,
Lalji, Satish sons Baliram, Ramashankar
son Subedar, Premchand, Gulabchand,
Sharadchand sons Kedar

177

178

Private

Agriculture

0.2573

Devnath, Rajnath, Shobhanath, Harinath
sons Nanhku
178

179

Private

Agriculture

0.0722

Achchhealal son Rajaram, Sitaram son
Jiut
179
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34

180

Private

Agriculture

0.1239

Satiram son Lautan, Shitala Prasad,
Deepchand, Roopchand sons Patiram,
Harishchand son Shankar, Ramsevak,
Ram Asare, Rameshchand sons
Mithailal, Lalti wife late Mithailal, Anil
son Jamuna, Pramod son Lalchand.

180

184

Government

Chakmarg

0.0146

Government of uttar pradesh
184

185

Government

Naali

0.0136

Government of uttar pradesh
185

186

Private

Agriculture

0.0521

Phoolchand, Moolchands sons Pakhandi,
Ramsevak, Ramashray, Rameshchand
sons Mithailal, Kundan son Jivanrayan,

Manti wife Jivanrayan.
186

187

Private

Agriculture

0.04

Tribhuvan son Rechu
187

188

Private

Agriculture

0.056

Tribhuvan, Shankar, Sudama sons Rechu
188

188/22
8

Private

Agriculture

0.009

Narendra, Rajendra, Rajesh sons
Samarjeet, Parama wife Samarjeet,
Murati, Ramnath, Surati sons Tilku
188/228

189

Private

Agriculture

0.0997

Mrs. Rajdei wife Pardeshi, Tribhuvan,
Shankar, Sudama sons Rechu
189

190

Private

Agriculture

0.1084

Rajnath, Devnath, Shobhanath, Harinath
sons Nanhku, Dinesh, Vinod, Pramod

sons Satiram
190

191

Private

Agriculture

0.044

Surju son Umrao, Indal son Phoolchand,
Prakash, Sunil sons Hari, Ramrati wife
Hari

191

192

Private

Agriculture

0.015

Girish, Ram Asare, Ramchander,
Surdashan sons Baijnath
192

193

Private

Agriculture

0.093

Shyambali son Ganesha
193

194

Government

Chakmarg

0.008

Government of uttar pradesh
194

195

Private

Agriculture

0.0445

Bhusi son Punvasi, Hiralal son Bhusi,
Jamuna wife Bhusi, Rambachan son
Mohit. Pramod Jaiswar, Vinod Jaiswar
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sons Harilal Jaiswar, Maina wife Harilal
195

196

Private

Agriculture

0.0109

Arvind, Dharmendra, Surendra sons
Ramprasad, Karmi wife Ramprasad
196

206

Government

Chakmarg

0.013

Government of uttar pradesh
206

209

Private

Agriculture

0.4841

Subash son Bindra, Sharadchand, Sanjay
Kumar sons Kanta, Dinesh. Binod
Kumar, Pramod Kumar, sons Satiram,
Shitala Prasad, Deepchand, Roopchand
sons Patiram, Pramod son Lalchand

209

211

Government

Baaha

0.0071

Government of uttar pradesh
211

214

Private

Agriculture

0.0571

Ajit son Ramlakhan, Inari Devi wife
Pancham Ram
214

215

Common (Private/Go

vernment)

Agriculture/Banjar

0.0864

Government of uttar pradesh, Om
Prakash, Rakesh Rai, Vinay Kumar Rai
sons Suryanath

215

216

Private

Agriculture

0.091

Santosh son Suryanath
216

Village: Chak Umari Gulam Husain

41

Government

Chak Marg

0.0012

Government of uttar pradesh
41

42

Private

Agriculture

0.1908

Brijbala wife Jaiprakash, Ashok son
Janardan, Dinesh, Vinod, Pramod sons
Satiram, Kshitish son Ramchander

42

43

Private

Agriculture

0.0779

Satyanarayan son Ramkishun, Sarnath
son Aadya
43

44

Government

Naali

0.014

Government of uttar pradesh
44

49

Government

Chak Marg

0.0122

Government of uttar pradesh
49

66

Private

Agriculture

0.0521

Brijnath, Awadhesh sons Vishwanath,
Rajesh son Ganga, Dharamsheela wife
Girja, Pravesh son Girja, Parvati Rai
wife Brijnath Rai, Saurabh Rai son
Brijnath Rai, Mithilesh Rai, Rakesh
Kumar Rai, Vivek Rai sons Awadhesh




[T &% 3(ii)]

HILT T TSIA . AHTYTL

57

Rai
66

67

Government

Naali

0.0062

Government of uttar pradesh
67

72

Private

Agriculture

0.0717

Rajaram Yadav son Mishri Yadav
72

73

Private

Agriculture

0.0413

Inderjit Yadav, Shiv Charan Yadav sons
Avadhu Yadav, Feru son Jhingai
73

74

Government

Usar

0.0419

Government of uttar pradesh
74

75

Private

Agriculture

0.5169

Satyanarayan son Ramkishun, Sarnath
son Aadya
75

76

Government

Naali

0.0332

Government of uttar pradesh
76

71

Private

Agriculture

0.148

Abhimanyu, Santosh sons Ramsamuyj,
Kalavati wife Ramsamuj
77

80

Private

Agriculture

0.061

Shyambali son Ganesh
80

81

Private

Agriculture

0.0087

Pooja, Brijbala, Renu, Sandhya
daughters Jaiprakash, Satyaprakash son
Kalpanath

81

82

Private

Agriculture

0.0248

Amarnath, Tadaknath sons Ram Samujh
82

87

Private

Agriculture

0.0042

Shanti Devi wife Phoolchand
87

88

Private

Agriculture

0.1838

Chandreshkhar son Bharath, Deepak son
Chandrakumar, Shyamdulari wife
Chandrakumar, Sushil Kumar son Anjani
Kumar, Awadhesh, Dinesh, Mahender,
Rajesh, Surender, Suresh sons
Phoolchand, Shivmurat, Shivpujan sons
Ramnath, Tribhuvan, Triveni, Bablu,
Ravi sons Shivbarat, Shilvanta wife
Shivbarat, Vikram, Kanhaiya,
Rambachan sons Ramdayal, Gaagi wife
Shivpujan, Gulab, Ramesh, Dinesh sons
Shivpujan, Narendra, Nagendra,
Mahendra, Yogendra, Ravindra sons
Dukhu

88

91

Private

Agriculture

0.0665

Subedars son Neur, Hiralal, Pannalals
sons Lachchan, Sirtajis wife Lachchan,




58

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Umesh son of Subedar.
91

92

Private

Agriculture

0.065

Shivmurat, Shivpujan, sons Ramnath,
Tribhuvan, Triveni, Bablu, Ravi, sons
Shivbarat, Shilvanta, wife Shivbarat,
Vikram, Kanhaiya, Rambachan, sons
Ramdayal, Gagi, wife Shivpujan, Gulab,
Ramesh, Dinesh, sons Shivpujan,
Narendra, Nagendra, Mahendra,
Yogendra, Ravindra sons Dukhu

92

93

Private

Agriculture

0.063

Shivmurat, Shivpujan, sons Ramnath,
Tribhuvan, Triveni, Bablu, Ravi, sons
Shivbarat, Shilvanta, wife Shivbarat,
Vikram, Kanhaiya, Rambachan, sons
Ramdayal, Gagi, wife Shivpujan, Gulab,
Ramesh, Dinesh, sons Shivpujan,
Narendra, Nagendra, Mahendra,
Yogendra, Ravindra sons Dukhu

93

94

Private

Agriculture

0.0255

Ghanshyam, Baliram, Radheshyam sons
Havaldar, Ram Avtar son Sahadev.
94

96

Private

Agriculture

0.0077

Subedar son Neur, Hiralal, Pannalal sons
Lachchhan, Sirtaji wife Lachchhan,
Umesh son of Subedar.

96

Government

Chak Marg

0.0137

Uttar Pradesh Government
97

ainskur

Government

Baaha

0.0439

Uttar Pradesh Government
1

Government

Chakmarg

0.04

Uttar Pradesh Government
10

Private

Agriculture

0.0872

Anil Kumar, Chandraman sons Jhuri,
Jhilmit son Chatthu, Changur, Parsiddhi
sons Dhaknu, Chedi son Shyamlal,
Shriram son Vishwanath, Sitapatti wife
Nandlal

11

Private

Agriculture

0.01

Jagarnath son Dhanesar
12

Private

Agriculture

0.0069

Jadunath son Dhanesar
13

Private

Agriculture

0.0644

Kailash, Deepchandra, Harishchandra
sons Hiralal, Jhinku, Prakash,
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Ramashray sons Moti, Mutura wife
Moti, Mithai son Bhuaval,
2

20

Private

Agriculture

0.0615

Jhangtu son of Vanarasi, Sampati,
Rajapati, Rampati sons Raghuveer
20

21

Private

Agriculture

0.0998

Deepchand, Harilal sons Tihuli
21

22

Private

Agriculture

0.1297

Girdhari, Deu sons Bhukhan, Lalchand,
Chhotelal, Shyamjeet sons Sitai,
Vijaybahadur, Samarbahadur,
Amarbahadur sons Khurmulli, Jonana
wife Khurmulli, Rajesh Yadav son

Shriram, Sushila Yadav wife Shriram
22

23

Government

Mukhyamarg

0.011

Uttar Pradesh Government
23

Private

Agriculture

0.1745

Chhotalal, Lalchand, Shyamjeet sons
Sitai
8

Private

Agriculture

0.5009

Shriram son Vishwanath
9

92

Private

Agriculture

0.0535

Lahru, Shyamanrayan sons Anarsi,
Raghubir, Jhagdu sons Banarasi, Harilal,
Deepchand sons Tihuli, Sampat, Rampat,
Rajpat sons Raghubir

92

93

Government

Baaha

0.024

Uttar Pradesh Government
93

94

Government

Jheel

0.0708

Uttar Pradesh Government
94

Village: Harichandrapur

632

Private

Agriculture

0.0094

Nandlal, Bansharaj sons Kunju
632

677

Common (Private/Go

vernment)

Agriculture / Baaha

0.0141

Government of Uttar Pradesh, , Surasatti
wife Katwaru
677

678

Government

Chakmarg

0.012

Uttar Pradesh Government
678

679

Private

Agriculture

0.1175

Ganga, Jagbir, Jamuna sons of
Ramlakhan
679

680

Government

Marghat

0.1064

Uttar Pradesh Government
680
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99

682

Common (Private/Go
vernment)

Agriculture / Sadak

0.0541

Government of Uttar Pradesh,
Kamalavati Devi wife Bakerai,
Gyanchand, Navinchand sons Bhagwat,
Shanti Devi wife Bhagwat, Reena wife
Pankaj, Akash, Vikas sons Pankaj

682

688

Private

Agriculture

0.2406

Abhay son Jagdish, Amarjeet, Kamaljeet,
Samarjeet sons Feru, Udaybhan son
Bagesar, Kumari Devi wife
Chandrabhan, Kevala Devi wife
Suryabhan, Phoolkumari wife Brajnath,
Brajmohan, Brajshyam sons Suryabhan,
Monu, Sabhay sons Jagdish, Lalli Devi
wife Jagdish, Vinay son Chandrabhan,
Shivkumar son Brajnath, Indrajit,
Chandrajit, Jayprakash, Vijaykumar,
Anil Kumar, Sunil Kumar, Sudhakar
sons Dukhran, Angad Yadav, Pankaj
Yadav sons Sabhajit Yadav

688

689

Private

Agriculture

0.012

Chandej son Dashrath, Narvdeshwar,
Arvind, Dinesh sons Ramashray,
Bhanmati wife late Ramashray, Rohit,
Chanchal sons Rajendra, Mayur minor
guardian Anita mother son Ravinder,
Anita wife Ravinder, Aman, Ankit sons
Bhola, Chandrakumari wife Bhola,
Subhash Chandra, Ashok Kumar sons
Lal Bihari

689

693

Private

Agriculture

0.0004

Awadhesh son Teju alias Chilru, Kulraji
wife Sufer, Premchand son Sufer,
Deepak, Suresh, Manoj, Rajkumar sons
Suresh, Lakshmi Devi wife Suresh.

693

705

Private

Agriculture

0.203

Achhaibar, Ajaylal, Madan sons Ramu,
Kamlesh, Rajbahadur son Shankar,
Kedar, Faujdar sons Salti, Deepak, Raju
sons Fatte, Sharda wife Fatte, Ramdhani,
Swaminath sons Barsati, Rajbahadur,
Kamlesh sons Shankar

705

707

Government

Baaha

0.0082

Uttar Pradesh Government
707

708

Private

Agriculture

0.0558

Vinay son Chandrabhan, Kumari wife
Chandrabhan, Brijmohan, Brijshyam
sons Suryabhan, Kevala Devi wife
Suryabhan, Shivkumar son Brijnath,
Phulkumari wife Brijnath, Indrajeet,
Chandrajeet, Jaiprakash, Vijay Kumar,
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Anil Kumar, Sudhakar, Sunil Kumar
sons Dukhran, Samarjeet, Amarjeet,
Kamaljeet sons Feru, Abhay, Sabhay,
Monu sons Jagdish, Lali Devi wife
Jagdish, Chandravati Devi wife
Udaybhan, Rudra Kumar, Shailendra
Kumar sons Udaybhan, Angad Sabhajit
Yadav, Pankaj Sabhajit Yadav sons
Sabhajit Yadav

708

Village: Mundhar

10
6

152

Private

Agriculture

0.1178

Ajit Tiwari, Dinesh Kumar, Ramesh
Kumar Tiwari, Sanjeev Tiwari, sons
Shyamcharan Tiwari, Sarita wife
Harikesh, Hembala wife Arun Kumar
152

153

Private

Agriculture

0.081

Aman minor, Akash minor guardian
Sanju Devi Mother sons Jwalaprasad,
Mabhi, Swati Daughters Jwalaprasad,
Sanju Devi wife Jwalaprasad, Kanchan,
Shivbachan, Phoolchand sons Sidhari,
Ramashreya, Arvind sons Jairam

153

154

Private

Agriculture

0.2833

Kapildev, Rajdev, Hariom, Harishchand
sons Komal, Shyama Devi wife Ram
Bahor

154

155

Private

Agriculture

0.0826

Ajora Devi wife Deepchand, Sheshnath
Rai son late Deep Chand Rai
155

156

Private

Agriculture

0.197

Triloki Nath son Salik, Satish, Rajesh,
Dinesh, Umesh Kumar sons Keshav
Prasad, Dukhran son Avadhu, Raghurai
son Dhunnu, Rohit son Paltan, Shyama
Devi wife Rambahor, Omdutt Devi wife
Dinanath, Chandan Kumar son Santalal,
Santosh Kumar son Ramesh, Sushila
wife Ramesh, Arvind, Govind sons
Ramnath, Ashwini, Suraj, Sagar. Sons
Anil, Indra wife Anil, Shashikala wife
Pramod, Nivedita wife Arvind, Kusum
wife Rambhuvan, Ashutosh, Rajeev
Ratan, sons Triloki, Suryamukhi wife
Triloki, Indubala wife Dilip Dubey.
Mohara wife Raghurai, Vijay, Vinod,
Sudarshan sons Raghurai

156

157

Private

Agriculture

0.0253

aAshutosh Rai, Santosh Rai sons Aadya
Prasad, Premlata Rai wife Aadya Prasad,
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Vidyapati son Shivsampati
157

158

Government

Navin Parti

0.036

Government of Uttar Pradesh
158

159

Private

Agriculture

0.0652

Niranjan, Neeraj sons Rampyare,
Nirmala Devi wife Rampyare, Ramlal
son Banwari

159

161

Private

Agriculture

0.2892

Asha Devi wife Awadhesh, Kanti Devi
wife Kanchan, Chandrika, Triloki sons
Satyanarayan, Manish, Manoj, Munna

sons Ambika, Kamala wife Ambika.
161

Common (Private/Go
vernment)

Agriculture/Pokhari

0.2265

Government of Uttar Pradesh, Anil
Kumar, Sunil Kumar sons Banarasi,
Kshamanath, Vrijabhushan sons
Kashinath, Gopal Prasad, Durgaprasad
sons Shyamanarayan, Nirmala wife
Rajnath

18

Common (Private/Go
vernment)

Agriculture/Bhita

0.1428

Government Of Uttar Pradesh.Kamlesh
son Indradev, Chandan Rai son Amala,
Prashant, Harsh sons Avneesh, Meena

wife Avneesh
19

23

Government

Navin Parti

0.0361

Government of Uttar Pradesh
23

24

Common (Private/Go
vernment)

Agriculture/Bhitha

0.1106

Government of Uttar Pradesh, Ashutosh
Rai, Santosh Rai sons Aadya Prasad,
Premlata Rai wife Aadya Prasad,
Vidyapati son Shivsampati

24

25

Private

Agriculture

0.1815

Balchand, Rajman, Rambachan,
Lalchand, Shivbachan, sons Ramdhari,
Rajkumar son Palakdhari, Sidhari son
Sukhai.

25

32

Private

Agriculture

0.038

Asha wife Vijaybahadur, Champadevi
wife Brijbhushan, Jitendra son
Chandrapati, Deepak son Kailash,
Nagendra son Ramapati, Pramod, Manoj
sons Kanchan, Brijbhushan son
Ramdhari, Brahmdutt son Suryadev,
Shyama Devi wife Rambahor, Satiram
alias Pantu son Lurkhur, Saraswati wife
late Kailash, Vinay son Chandrabhan,
Kumari Devi wife Chandrabhan,
Chandravati Devi wife Udaybhan, Rudra
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Kumar, Shailendra Kumar sons
Udaybhan, Samarjeet, Amarjeet,
Kamaljeet sons Pheru, Abhay, Sabhay,
Monu sons Jagdish, Lalli Devi wife
Jagdish, Angad, Pankaj sons Sabhajeet,
Indrajeet, Chandrajeet, Jaiprakash, Vijay
Kumar, Anil Kumar, Sunil Kumar Sons
Dukhran, Kevala Devi wife Suryabhan,
Brijmohan, Brijshyam sons Suryabhan,
Phoolkumari wife Brajbhan, Shivkumar
son Brajnath

32

34

Private

Agriculture

0.0495

Kapildev, Rajdev, Hariom, Harishchand
sons Komal, Aman, Pawan sons Hariom,
Sumitra wife Hariom, Shyama Devi wife
Ram Bahor

34

36

Government

Navin Parti

0.058

Government of Uttar Pradesh
36

37

Private

Agriculture

0.4793

Virendra , Sanjaykamar sons Chandrika
37

38

Private

Agriculture

0.1645

Ajit Tiwari, Dinesh Kumar, Ramesh
Kumar Tiwari, Sanjeev Tiwari, sons
Shyamcharan Tiwari

38

384

Government

Sadak

0.011

Government of Uttar Pradesh
384

386

Private

Agriculture

0.405

Manjay, Sanjay sons Lalsa, Ravindranath
son Lalji, Sumitra wife Lalji
386

39

Government

Pokhari

0.0974

Government of Uttar Pradesh
39

40

Government

Bhita

0.0557

Government of Uttar Pradesh
40

43

Government

Bhita

0.1158

Government of Uttar Pradesh
43

436

Government

Khor

0.0362

Government of Uttar Pradesh
436

437

Private

Agriculture

0.7162

Karamshila wife Amarnath, Madhav,
Rajeev sons Amarnath, Pramod,
Sheshnath, Samarnath sons Ramautar
Tiwari

437

438

Private

Agriculture

0.0003

Akhilesh Tiwari, Arvind Tiwari, Rakesh
Tiwari sons Chandrapati, Durgavati wife
Kamalapati, Dharmendra, Mrityunjay,
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Shailendra, Sanjay sons Kamalapati,
Sharad Kumar son Ramapati
438

439

Private

Agriculture

0.0001

Anil Tiwari, Sunil Tiwari sons Faujdar
Tiwari, Radha Tiwari wife Faujdar
Tiwari, Arvind, Ashok, Prakashchandra,
Subash sons Rampalat, Rama Devi wife
Rampalat, Shashikala Devi wife
Akhilesh

439

440

Private

Agriculture

0.0054

Makhanchu, Somaru sons Bhulai
440

441

Private

Agriculture

0.0139

Ajay, Manjay sons Lalsa, Ravindra son
Lalji, Sumitra wife Lalji, Rajendra
Tiwari son Ramakbal.

441

486

Government

Raasta

0.0126

Government of Uttar Pradesh
486

487

Private

Agriculture

0.3317

Ajit Tiwari, Dinesh Kumar, Ramesh
Kumar Tiwari, Sanjeev Tiwari, sons
Shyamcharan Tiwari

487

488

Private

Agriculture

0.0543

Omprakash son Brijdev, Surendra son
Markande
488

489

Private

Agriculture

0.0395

Ajit Tiwari, Dinesh Kumar, Ramesh
Kumar Tiwari, Sanjeev Tiwari, sons
Shyamcharan Tiwari

489

490

Private

Agriculture

0.103

Ajit Tiwari, Dinesh Kumar, Ramesh
Kumar Tiwari, Sanjeev Tiwari, sons
Shyamcharan Tiwari

490

492

Private

Agriculture

0.0195

Girjapati son Dhanraj, Yagyadutt,
Ishadutt, Devdutt, sons Brajbhushan,
Mahendra, Nagendra, Ashok sons
Ramapati, Jitendar son Chandrapati,
Bramhadutt son Suryadev, Asha wife
Vijay Bahadur, Deepak son Kailash,
Saraswati wife late Kailash.

492

62

Private

Agriculture

0.016

Achchhealal son Jaynath, Ramashray,
Shivkumar, Arun Kumar sons Somaru,
Bachchulal son Shivnath, Pabbar son
Jhagdu, Rajiv son Hira, Rajan, Vicky
sons Munnilal, Sunita wife Munnilal,
Sanjay, Ajay, Ashok, Sintu sons
Mithailal, Shyamdulari wife Mithailal,
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Ratankumar, Bharat, Sheetala sons
Pannalal, Ayush, Krisha sons Pawan,
Shanti wife Pawan, Anup, Amit, Ashish
sons Rampravesh, Shashikala wife
Rampravesh, Rajmani, Harsh sons
Pradeep

62

701

Private

Agriculture

0.1294

Abhishek Kumar Minor guardian Pushpa
Devi wife Dadhich, Arun Kumar,
Omkar, Bankelal, Rabis, Radheshyam
sons Rambarat, Asha wife Ghanshyam,
Gopalchand son Narvadeshwar, Nagina
Devi wife late Narvadeshwar.

701

709

Private

Agriculture

0.0168

Arvind Kumar, Vijay, Sanjay sons
Awadhesh Narayan, Ranjan son Shri
Prakash

709

710

Private

Agriculture

0.033

Arvind Kumar, Vijay, Sanjay sons
Awadhesh Narayan, Ranjan son Shri
Prakash

710

711

Private

Agriculture

0.01

Arvind Kumar, Vijay, Sanjay sons
Awadhesh Narayan, Ranjan son Shri
Prakash

711

712

Private

Agriculture

0.0584

Arvind Kumar, Vijay, Sanjay sons
Awadhesh Narayan, Ranjan son Shri
Prakash

712

714

Private

Agriculture

0.0413

Arvind Kumar, Vijay, Sanjay sons
Awadhesh Narayan, Ranjan son Shri
Prakash

714

715

Private

Agriculture

0.0383

Arvind Kumar, Vijay, Sanjay sons
Awadhesh Narayan, Ranjan son Shri
Prakash

715

716

Private

Agriculture

0.08

Arvind Kumar, Vijay, Sanjay sons
Awadhesh Narayan, Ranjan son Shri
Prakash

716

717

Private

Agriculture

0.0128

Arvind Kumar, Vijay, Sanjay sons
Awadhesh Narayan, Ranjan son Shri
Prakash

717

718

Private

Agriculture

0.0018

Arvind Kumar, Vijay, Sanjay sons
Awadhesh Narayan, Ranjan son Shri
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Prakash
718

721

Private

Agriculture

0.0413

Arvind Kumar, Vijay, Sanjay sons
Awadhesh Narayan, Ranjan son Shri
Prakash

721

722

Private

Agriculture

0.0141

Arvind Kumar, Vijay, Sanjay sons
Awadhesh Narayan, Ranjan son Shri
Prakash

722

724

Private

Agriculture

2.5003

Ankush son Ravindra Kumar,
Madhubala wife Ravindra Kumar,
Aniket minor Guardian father Sanjay
Swayam, Anita wife Nagendra Kumar,
Arvind Kumar son Awadhesh Narayan,
Vidya Devi wife Sanjay Yadav, Asha
wife Kalpanath, Upendra Kumar,
Devendra Kumar sons Angad alias
Harinath, Divyansh son Nagendra
Kumar, Poonam wife Ajay Kumar, Preeti
Soni wife Arvind Seth daughter Pokharaj
Seth, Madhuprakash son Ranjan,
Mabharaji Devi wife Komal, Ranjan son
Shriprakash, Ramdei wife Rampalat,
Vikas son Subhash, Vijay son Awadhesh
Narayan, Asha wife Kalpanath, Suman
wife Neeraj, Vimala wife Ramesh,
Vimala Devi wife Nirmal, Sanjay son
Awadhesh Narayan, Sunita wife Kailash,
Sunita Devi wife Rajesh, Subhavati Devi
wife Chandramani.

724

782

Private

Agriculture

0.4344

Omprakash, Jaiprakash, Dinesh, Vijay
Prakash, sons Chandrabhuvan,
Tribhuvan, son Shankar.

782

783

Government

Usar

0.007

Government of Uttar Pradesh,
783

784

Private

Agriculture

0.2718

Upendra, Jitendra, Faujdar, Shyamsundar
sons Rama, Lalati wife Rama,
Shyamkanhaiya son Indramani,
Shyamnarayan, Shyamvihari sons
Shivcharan, Vimala wife Shivcharan

784

785

Private

Agriculture

0.3971

Usha Rai wife Nandlal, Phoolmatidevi
wife Ramsudhar, Ram Rohit, Vipin Rai,
Vipul Rai sons Nandlal, Lilavati Devi
wife Guruprasad, Santoshkumar son
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Basdev
785

787

Private

Agriculture

0.1769

Chandradhari son Satiram, Motiram son
Paltan, Ramraj, Shamraj sons Jaggan,
Bankelal, Subedar, Gunnar, Faujdar,
Pancham, Mahendra sons Baliram,
Dhanju, Santraj, Balihari, Mohan,
Subash sons Sukhram, Girija Devi wife
Subedar, Rajesh Kumar son Subedar
787

789

Private

Agriculture

0.15

Chandradhari son Satiram, Motiram son
Paltan, Ramraj, Shamraj sons Jaggan,
Bankelal, Subedar, Gunnar, Faujdar,
Pancham, Mahendra sons Baliram,
Balihari, Mohan, Subash sons Sukhram,
Girija Devi wife Subedar, Rajesh Kumar
son Subedar

789

928

Government

Naali

0.0135

Government of Uttar pradesh
928

929

Government

Rasta

0.0149

Government of uttar pradesh
929

935

Private

Agriculture

0.0014

Israuti wife Dukhran, Jahori son Sarup,
Bharat, Bhuwal, Bhonu, Mukhram,
Sukhram sons Bahori, Sagar son
Dukhran.

935

937

Private

Agriculture

0.1636

Akhilesh sons Rajaram, Anil, Amarjeet,
Ashok sons Rampati, Garima Yadav
daughter Dayaram, Durgavati wife
Dayaram, Nilesh Yadav, Raj Narayan
Yadav sons Dayaram, Patiraji wife
Rajaram, Rammilan, Ramraj sons
Devraj, Shravan Kumar, Sunil Kumar
sons Rajaram

937

938

Private

Agriculture

0.3893

Radheshyam alias Riggal son Narottam
938

939

Government

(Navin Parti

0.0012

Uttar Pradesh Government
939

940

Private

Agriculture

0.007

Arvind, Dilip Kumar, Vinod, Shivraj,
Sankatha sons Sitthu, Kausilya wife
Sitthu, Tihuli, Somaru sons Shivnayak,
Durgavati wife Ramdhani, Rajkumar son
Faujdar, Lilavati Devi wife Ramakant,
Sharda wife Maniram, Ramchandra,
Awadhraj, Dharamraj, Ravindra, Jitendra
sons Maniram, Teju son Birbal,
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Ramdhani, Buller, Mahendra sons
Chinai, Ramsamuj son Jainandan,
Lalmani, Shivmani, Shivcharan sons
Jhigai, Rammilan sons Shivnath, Kailash
son Tiltu, Retvi Devi wife Tiltu, Ramfer,
Rampravesh Sadhu, Anika sons Sadhu,
Kaushilya wife Sadhu, Anarfi wife
Tilakdhari, Pradeep Kumar Saroj,
Sandeep sons Tilakdhari

940

944

Private

Agriculture

0.3172

Akash, Vishal sons Govardhan,
Chandrabali son Chhaviraj, Dulra wife
Srinath, Yogendra, Balinder, Harendra
sons Shrinath, Premshila alias Murahi
wife Rajeev Kumar, Millu alias Nagaru
son Chhaviraj, Shashikal Devi wife
Govardhan, Lachiram, Satiraj sons
Nihori

944

945

Private

Agriculture

0.0765

Anarfi wife Tilakdhari, Pradeep Kumar,
Saroj, Sandeep sons Tilakdhari,
Omprakash, Gangaram sons Sanehi,
Kailash son Tilthu, Rajesh son
Parshottam, Rammilan son Shivnath,
Rudal son Narottam,

945

946

Private

Agriculture

0.7505

Ashok son Nandu, Omprakash,
Jaiprakash, Shriprakash, Satyendra sons
Ashok, Sanjay, Ashutosh sons Lalmani,
Amravati wife Lalmani, Indramani,
Omkar, Lalji, Laldev sons Bunel, Israuti
wife Dukhran, Sagar son Dukhran, Jahori
son Sarup, Bharat, Bhuwal, Bhonu,
Mukhram, Sukhram sons Bahori, Tilthu
alias Tirtharaj son Raghunandan, Vishal,
Akash sons Govardhan, Shashikal Devi
wife Govardhan, Ramlal son Banwari,
Sumitra Devi wife late Banwari,
Chandradhari son Vishwanath, Shivnath
son Algu, Shyam Sundar son Tulsi,
Millu alias Nagaru, Chandrabali sons
Chhaviraj, Patiram son Samsher, Lilavati
Devi wife Brijbhushan, Sunil, Sushil
sons Brijbhushan, Manoj Lallan Yadav,
Mahendra Yadav son Lallan Yadav,
Saraswati Yadav wife Lallan Yadav,
Sonu son Lallan, Rammani alias Bhullu
Yadav son Sukhnandan Yadav, Vinod
Yadav son Lalmani Yadav, Sujit son
Brijbhushan, Nirmala Devi wife
Rampyare, Neeraj, Niranjan sons
Rampyare, Asha Devi Yadav wife late
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Lallan, Kaushal Yadav son late Lallan,
Priyanka daughter Lallan, Umang son
late. Gulbadan, Urmila wife late
Gulbadan, Shreya daughter Gulbadan,
Jaikishun son Ramdas, Tribhuvan,
Pandhari sons Bhuwal, Deepak, Ravi
sons late. Ramjatan, Balkishun son
Ramdas, Rajdev, Ramkishun sons Late
Dalpati, Dilip Kumar, Shivraj, Arvind,
Vinod, Sankha sons Sitthu, Kaushilya
wife Sitthu, Sharda wife Maniram,
Ramchandra, Awadhraj, Dharamraj,
Ravindra, Jitendra sons Maniram,
Ramdhani, Buller, Mahendra sons
Chinai, Rajkumar son Faujdar, Madhu,
Teju sons Birbal, Tihuli, Somaru sons
Shivnayak, Ramsamuj son Jainandan,
Lalmani, Shivmani, Shivcharan sons
Jhigai, Tilakdhari, Rammilan sons
Shivnath, Kailash son Tiltu, Retavi Devi
wife Tiltu, Lilavati Devi wife Ramakant,
Durgavati wife Ramdhani, Kaushilya
wife Sadhu, Ramfer, Rampravesh, Anika
sons Sadhu, Pardeshi son Paltu, Sonwari
wife Paltu, Ramnarayan son Videshi
Rajesh son Banwari, Gulabi wife
Ramsevak,

946

953

Private

Agriculture

0.123

Dinesh, Yogesh Kumar, Laljeet sons
Neenhak alias Munnilal, Rajesh son Jittu
953

954

Government

Navin Parti

0.0384

Government of Uttar Pradesh,
954

959

Private

Agriculture

0.0093

Ghanshyam, Chhotelal, Jhinku,
Radheshyam sons Lalta, Gulab, Santosh,
Suvash sons Dukhran

959

960

Private

Agriculture

0.0266

Anil Kumar, Sunil Kumar, Pramod
Kumar sons Banarasi, Ashok Kumar son
Paras, Krishnavati wife late Rajendra,
Kshmanath son Kashinath, Gopal Prasad,
Durgaprasad sons Shyamanrayan, Pawan
son Rajender, Brijbhushan son
Kashinath, Rahul, Rohit sons Ramjhalak,
Shanti wife Ramjhalak.

960

961

Private

Agriculture

0.167

Ghanshyam, Chhotelal, Jhinku,
Radheshyam sons Lalta, Gulab, Santosh,

Suvash sons Dukhran
961
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962

Private

Agriculture

0.1182

Ghanshyam, Chhotelal, Jhinku,
Radheshyam sons Lalta, Gulab, Santosh,
Suvash sons Dukhran

962

963

Common (Private/Go
vernment)

Agriculture/Naveen Parti

0.126

Uttar Pradesh Government Ghanshyam,
Chhotelal, Jhinku, Radheshyam sons
Lalta, Gulab, Santosh, Suvash sons
Dukhran

963

964

Government

Usar

0.023

Uttar Pradesh Government
964

965

Private

Agriculture

0.2499

Ghanshyam, Chhotalal, Jhinku,
Radheshyam sons Lalta, Gulab, Santosh,
Suvash sons Dukhran

965

966

Private

Agriculture

0.4433

Avinash Saroj, Rajesh sons Harilal,
Omprakash, Gangaram sons Sanehi,
Gulab, Santosh, Suvash sons Dukhran,
Ghanshyam, Chhotelal, Jhinku,
Radheshyam sons Lalta, Chhotelal,
Jiyalal, Rajdev Lalpyare sons
Moolchand, Ramraji wife Matru, Vipin
son Matru, Shamdei wife Malhari,
Satyaprakash son Samhut, Amarnath,
Ajay Kumar sons Dalsingar, Indravati
Devi wife Dalsingar, Rajnarayan, Vinod,
Arvind sons Sukkhu, Phoolchand,
Lalchand, Suresh, Deepchand, Sinod,
Sanjay sons Murha, Sita Devi wife
Murha, Anika daughter Bansharaj Parma
wife Bansharaj, Dasram, Hansraj,
Suryabhan sons Gajadhar Vijay, Suraj
sons Bansharaj

966

973

Private

Agriculture

0.0742

Mithailal, Mewalal, Shrilal, Harilal sons
Purshottam, Amritlal, Ghanshyam,
Radheshyam sons Patiram, Rajkumar
son Faujdar, Patiram, Rikhai sons
Chhotai, Rajdev son Rambahal.

973

974

Private

Agriculture

0.012

Ghanshyam, Chhotelal, Jhinku,
Radheshyam sons Lalta, Gulab, Santosh,
Suvash sons Dukhran

974

975

Private

Agriculture

0.042

Ghanshyam, Chhotelal, Jhinku,
Radheshyam sons Lalta, Gulab, Santosh,

Suvash sons Dukhran
975
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18

976

Private

Agriculture

0.2496

Dallu, Dilram, Saroj, Baliram sons Feru,
Ganesh, Ramesh, Lal Bahadur, Sahadur
sons Sirpat, Nanhki wife Sirpat, Banvasi,
Jiut sons Mangroo, Kamlesh alias
Kamlu, Rajesh sons Shobhai, Sanjay
Devi wife Rajkumar, Ramprakash son
Banvasi, Sunita wife Kailash, Prince,
Vipin, Vipul Kumar sons Kailash,
Suman wife Jayprakash, Neha Daughter
Jaiprakash Rishabh, Risu, Anshu minor
guardian Mother Suman wife Jaiprakash,
Sanjana, Ansikha minor guardian Mother
Suman wife Jaiprakash, Mithailal,
Mewalal, Shrilal, Harilal sons
Purshottam, Amritlal, Ghanshyam,
Radheshyam sons Patiram, Rajkumar
son Faujdar, Rikhai son Chhoti, Rajdev
son Rambabhal, Tara wife Kalpanath,
Ramprasad, Vipin sons Kalpanath,
Sheela Devi wife Chandrabali, daughter
Sitaram, Satai, Surju, sons, Nakchhed.
976

Village: Ub

arpur Lakhmipur

18
6

101

Common (Private/Go
vernment)

Agricultural/Naali

0.0088

Government of Uttar Pradesh, Rambali
son Shivnandan, Sunil, Shishir,
Sashilesh, Shashikant sons Rajbali,
Samrthi wife Rajbali, Shyamsundar son
Rammurat, Vijay, Vishnudatt sons
Shyam Bihari, Vidya Devi wife Shyam
Bihari, Sipi wife Manoj, Poonam wife
Bhola

101

102

Common (Private/Go
vernment)

Agriculture/Naali

0.078

Government of Uttar Pradesh, Vinod,
Santosh, sons Sadashiv, Ashok son
Ramanand, Shyamdulari Devi wife
Ramanand, Chandraprakash son
Chandradhar alias Chandrabhan,
Awdhesh, Kavlesh, Firanti sons Mahlu,
Harshvardhan, Adarsh sons Vinod, Kiran
wife Vinod, Manoj son Ramawadh,
Shyamsundar son Rammurat, Vijay,
Vishnudatt sons Shyam Bihari, Vidya
Devi wife Shyam Bihari, Sipi wife
Manoj, Poonam wife Bhola

102

103

Common (Private/Go
vernment)

Agriculture/Naali

0.0285

Government of Uttar Pradesh, Vinod,
Santosh, sons Sadashiv, Ashok son
Ramanand, Shyamdulari Devi wife
Ramanand, Chandraprakash son
Chandradhar alias Chandrabhan,
Awdhesh, Kavlesh, Firanti sons Mahlu,
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Harshvardhan, Adarsh sons Vinod, Kiran
wife Vinod, Manoj son Ramawadh
103

104

Common (Private/Go
vernment)

Agriculture/Naali

0.0835

Government of Uttar Pradesh, Vinod,
Santosh, sons Sadashiv, Ashok son
Ramanand, Shyamdulari Devi wife
Ramanand, Chandraprakash son
Chandradhar alias Chandrabhan,
Awdhesh, Kavlesh, Firanti sons Mahlu,
Harshvardhan, Adarsh sons Vinod, Kiran
wife Vinod, Manoj son Ramawadh

104

105

Common (Private/Go
vernment)

Agriculture/Naali

0.0638

Vinod, Santosh, sons Sadashiv, Ashok
son Ramanand, Shyamdulari Devi wife
Ramanand, Chandraprakash son
Chandradhar alias Chandrabhan,
Awdhesh, Kavlesh, Firanti sons Mahlu,
Harshvardhan, Adarsh sons Vinod, Kiran
wife Vinod, Manoj son Ramawadh,
Shyamsundar son Rammurat, Vijay,
Vishnudatt sons Shyam Bihari, Vidya
Devi wife Shyam Bihari, Sipi wife
Manoj, Poonam wife Bhola

105

106

Private

Agriculture

0.0076

Vinod, Santosh, sons Sadashiv, Ashok
son Ramanand, Shyamdulari Devi wife
Ramanand, Chandraprakash son
Chandradhar alias Chandrabhan,
Awdhesh, Kavlesh, Firanti sons Mahlu,
Harshvardhan, Adarsh sons Vinod, Kiran

wife Vinod, Manoj son Ramawadh
106

1072

Government

Naali

0.0223

Government of Uttar Pradesh
1072

1073

Government

Oosar

0.0186

Government of Uttar Pradesh
1073

1075

Government

Qosar

0.0744

Government of Uttar Pradesh
1075

1077

Government

Qosar

1.1271

Government of Uttar Pradesh
1077

1078

Government

Navin Parti

0.0432

Government of Uttar Pradesh
1078

1079

Common (Private/Go
vernment)

Agriculture/Sector
Marg/Usar

0.0088

Government of Uttar Pradesh
1079

124

Government

Baaha

0.0278

Government of Uttar Pradesh
124
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128

Private

Agriculture

0.0363

Vinod, Santosh, sons Sadashiv, Ashok
son Ramanand, Shyamdulari Devi wife
Ramanand, Chandraprakash son
Chandradhar alias Chandrabhan,
Awdhesh, Kavlesh, Firanti sons Mahlu,
Harshvardhan, Adarsh sons Vinod, Kiran
wife Vinod, Manoj son Ramawadh

128

129

Private

Agriculture

0.04

Vinod, Santosh, sons Sadashiv, Ashok
son Ramanand, Shyamdulari Devi wife
Ramanand, Chandraprakash son
Chandradhar alias Chandrabhan,
Awdhesh, Kavlesh, Firanti sons Mahlu,
Harshvardhan, Adarsh sons Vinod, Kiran

wife Vinod, Manoj son Ramawadh
129

130

Private

Agriculture

0.006

Vinod, Santosh, sons Sadashiv, Ashok
son Ramanand, Shyamdulari Devi wife
Ramanand, Chandraprakash son
Chandradhar alias Chandrabhan,
Awdhesh, Kavlesh, Firanti sons Mahlu,
Harshvardhan, Adarsh sons Vinod, Kiran
wife Vinod, Manoj son Ramawadh

130

138

Private

Agriculture

0.001

Vinod, Santosh, sons Sadashiv, Ashok
son Ramanand, Shyamdulari Devi wife
Ramanand, Chandraprakash son
Chandradhar alias Chandrabhan,
Awdhesh, Kavlesh, Firanti sons Mahlu,
Harshvardhan, Adarsh sons Vinod, Kiran
wife Vinod, Manoj son Ramawadh

138

139

Private

Agriculture

0.0761

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

139

140

Private

Agriculture

0.0097

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand, Ghanshyam,
Radheshyam sons Moti, Bhagirathi wife
Moti

140

141

Private

Agriculture

0.0436

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand, Ghanshyam,
Radheshyam sons Moti, Bhagirathi wife
Moti

141
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143

Common (Private/Go
vernment)

Agriculture/Naali

0.2348

Vinod, Santosh, sons Sadashiv, Ashok
son Ramanand, Shyamdulari Devi wife
Ramanand, Chandraprakash son
Chandradhar alias Chandrabhan,
Awdhesh, Kavlesh, Firanti sons Mahlu,
Harshvardhan, Adarsh sons Vinod, Kiran
wife Vinod, Manoj son Ramawadh

143

163

Private

Agriculture

0.0811

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

163

164

Private

Agriculture

0.0107

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

164

166

Private

Agriculture

0.0012

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand, Ramdhari, Baldhari,
Palakdhari sons Jhuri, Krishn, Ramesh,
Parmesh sons Girdhari, Bhagirathi wife
Girdhari, Suryabali, Rajaram, Sitaram,
Chandrabali sons Nakchhed

166

167

Private

Agriculture

0.004

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand, Ramdhari, Baldhari,
Palakdhari sons Jhuri, Krishn, Ramesh,
Parmesh sons Girdhari, Bhagirathi wife
Girdhari, Suryabali, Rajaram, Sitaram,
Chandrabali sons Nakchhed

167

170

Government

Naali

0.0275

Government of Uttar Pradesh
170

179

Private

Agriculture

0.0004

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

179

181

Common (Private/Go
vernment)

Agriculture/Naveen Parti

0.147

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand, Jaiprakash, Rajendar,
Dinesh sons Budhiram

181

183

Private

Agriculture

0.0946

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

183
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184

Private

Agriculture

0.0353

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

184

185

Private

Agriculture

0.053

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

185

186

Private

Agriculture

0.047

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

186

187

Private

Agriculture

0.0421

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

187

188

Common (Private/Go
vernment)

Agriculture/Naveen Parti

0.001

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

188

192

Private

Agriculture

0.0209

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

192

193

Private

Agriculture

0.055

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

193

194

Private

Agriculture

0.0531

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

194

195

Private

Agriculture

0.06

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

195

196

Private

Agriculture

0.0571

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

196

197

Private

Agriculture

0.0387

Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand

197

198

Private

Agriculture

0.028

Awdhesh, Kavlesh, Firanti sons Mahlu,
Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
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Subash Chand
198

199

Private

Agriculture

0.0771

Awdhesh, Kavlesh, Firanti sons Mahlu,
Kamla Prasad, Ramprasad, Shivprasad
sons Kamta, Smt. Shyamdulari wife
Subash Chand, Ramkishun, Jitendra sons
Ramlal, Asha wife Ramlal

199

200

Private

Agriculture

0.0593

Nanhku son Babunandan, Ramkishun,
Jitendra sons Ramlal, Asha wife Ramlal
200

201

Private

Agriculture

0.0339

Nanhku son Babunandan, Bechai son
Banwari, Rajnath, Devnath, Harinath,
Sobhnath sons Nanhku

201

202

Private

Agriculture

0.0002

Bechai son Banwari, Rajnath, Devnath,
Harinath, Sobhnath sons Nanhku
202

42

Private

Agriculture

0.0117

Champa Devi wife Ramnaumi, Kamla
Devi wife Jibodh, Tara Devi wife
Rambakas, Pardeshi son Saltu,
Ramachal, Rambachan, Kalicharan sons
Videshi

42

43

Private

Agriculture

0.0101

Champa Devi wife Ramnaumi, Kamla
Devi wife Jibodh, Tara Devi wife
Rambakas, Pardeshi son Saltu,
Ramachal, Rambachan, Kalicharan sons
Videshi

43

45

Government

Usar

0.0002

Uttar Pradesh Government
45

46

Government

Bandha

0.0581

Uttar Pradesh Government
46

51

Private

Agriculture

0.0377

Udaybhan son Suryanath, Chandrajeet
son Dasrath, Siyaram son Sarju,
Chanrawati wife Lalji, Rambhuan son
Lalji, Champa Devi wife Ramnaumi,
Kamla Devi wife Jibodh, Tara Devi wife
Rambakas, Pardeshi son Saltu,
Ramachal, Rambachan, Kalicharan sons
Videshi

0.0377

52

Private

Agriculture

0.0029

Udaybhan son Suryanath, Chandrajeet
son Dasrath, Siyaram son Sarju,
Chanrawati wife Lalji, Rambhuan son
Lalji

52
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7

53

Private

Agriculture

0.0935

Udaybhan son Suryanath, Chandrajeet
son Dasrath, Siyaram son Sarju,
Chanrawati wife Lalji, Rambhuan son
Lalji, Indravati wife Raghuvar, Dinesh
Rajesh sons Raghuvar, Lilawati Devi
wife Ravindra

53

54

Private

Agriculture

0.0223

Udaybhan son Suryanath, Chandrajeet
son Dasrath, Siyaram son Sarju,
Chanrawati wife Lalji, Rambhuan son
Lalji

54

81

Common (Private/Go
vernment)

Agriculture/Sectarmarg

0.074

Udaybhan son Suryanath, Chandrajeet
son Dasrath, Siyaram son Sarju,
Chanrawati wife Lalji, Rambhuan son
Lalji, Shyamsundar son Rammurat,
Vijay, Vishnudatt sons Shyambihari,
Vidya Devi wife Shyambihari, Sipi wife
Manoj, Poonam Wife Bhola

81

82

Common (Private/Go
vernment)

Agriculture/Sectarmarg

0.0493

Udaybhan son Suryanath, Chandrajeet
son Dasrath, Siyaram son Sarju,
Chanrawati wife Lalji, Rambhuan son
Lalji, Shyamsundar son Rammurat,
Vijay, Vishnudatt sons Shyambihari,
Vidya Devi wife Shyambihari, Sipi wife
Manoj, Poonam Wife Bhola

82

&3

Government

Baaha

0.0198

Government of Uttar Pradesh,
83

84

Private

Agriculture

0.027

Udaybhan son Suryanath, Chandrajeet
son Dasrath, Siyaram son Sarju,
Chanrawati wife Lalji, Rambhuan son
Lalji

84

86

Private

Agriculture

0.0401

Udaybhan son Suryanath, Chandrajeet
son Dasrath, Siyaram son Sarju,
Chanrawati wife Lalji, Rambhuan son
Lalji

86

87

Private

Agriculture

0.0668

Udaybhan son Suryanath, Chandrajeet
son Dasrath, Siyaram son Sarju,
Chanrawati wife Lalji, Rambhuan son
Lalji, Ravindra Nath, Dinesh Prasad sons
Adya Prasad, Ramjanak, son Jogi, Tara
Devi wife Shivram

87

88

Private

Agriculture

0.0502

Udaybhan son Suryanath, Chandrajeet
son Dasrath, Siyaram son Sarju,
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Chanrawati wife Lalji, Rambhuan son
Lalji, Ravindra Nath, Dinesh Prasad sons
Adya Prasad, Ramjanak, son Jogi, Tara
Devi wife Shivram

88

90

Common (Private/Go
vernment)

Agriculture/Oosar

0.1155

Government of Uttar Pradesh, Indrawati
wife Raghuvar, Dinesh Rajesh sons
Raghuvar, Lilawati wife Ravindra,
Ravindra Nath, Dinesh Prasad sons Adya
Prasad, Ramjanak, son Jogi, Tara Devi
wife Shivram

90

94

Private

Agriculture

0.0003

Ravindra Nath, Dinesh Prasad sons Adya
Prasad, Ramjanak, son Jogi, Tara Devi

wife Shivram
94

95

Private

Agriculture

0.0287

Ravindra Nath, Dinesh Prasad sons Adya
Prasad, Ramjanak, son Jogi, Tara Devi
wife Shivram

95

97

Common (Private/Go
vernment)

Agriculture/Oosar

0.1221

Government of Uttar Pradesh, Rambali
son Shivnandan, Sunil, Shishir,
Shashilesh, Shashikant sons Rajbali,
Samarthi wife Lt. Rajbali, Udaybhan son
Suryanath, Chandrajeet son Dasrath,
Siyaram son Sarju, Chanrawati wife
Lalji, Rambhuvan son Lalji, Kamlesh,
Ganesh, Akhilesh son Phenku, Vishal
son Pawaru, Pyari wife Phenku, Lalti
wife Pawaru, Vansh Lochan, Shiv
Lochan sons Shiv Barti, Kishuni wife
Panchdev, Awdhesh, Dinesh, Ganesh
sons Panchdev

97

98

Government

Baaha

0.0077

Government of Uttar Pradesh
98

99

Private

Agriculture

0.0927

Rambali son Shivnandan, Sunil, Shishir,
Shashilesh, Shashikant sons Rajbali,
Samarthi wife Lt. Rajbali, Shyamsundar
son Rammurat, Vijay, Vishnudatt sons
Shyambihari, Vidya Devi wife
Shyambihari, Sipi wife Manoj, Poonam
Wife Bhola

99

Village: Shankarpur

25
2

429

Private

Agriculture

0.0182

Jaymal, Jhanjha sons Rampatal, Ramdas,
Rambriksha sons Banshu, Subhavati
wife Banshu

429




[T &% 3(ii)]

HILT T TSIA . AHTYTL

79

430

Private

Agriculture

0.0015

Ramlochan son Kuhesh
430

431

Government

Baaha

0.0845

Uttar Pradesh Government
431

432

Private

Agriculture

0.218

Radheshyam, Shyamkanhaiya sons
Girdhari, Shakuntala wife Girdhari, Lal
Bahadur, Vijay, Samu sons Sukru,
Sumitra wife Sukru

432

433

Government

Bhitha

0.283

Uttar Pradesh Government
433

434

Government

Pokhari

0.1311

Uttar Pradesh Government
434

454

Government

Usar

0.0033

Uttar Pradesh Government
454

455

Government

Baaha

0.0229

Uttar Pradesh Government
455

458

Government

Baaha

0.03

Uttar Pradesh Government
458

459

Private

Agriculture

0.0119

Ramkeshwar alias Pintu, Ramsevak,
Ramsurat sons Mahngu
459

462

Government

Chakmarg

0.0024

Uttar Pradesh Government
462

465

Private

Agriculture

0.179

Ishwarchand, Rambachan sons Sitaram,
Pushpa wife Kishanlal, Prem son
Jayram, Subash son Rajaram.

465

466

Common (Private/Go
vernment)

Agriculture / Gram Samaaj
/ Chara gaah

0.4449

Gaon Samaj, Charagah, Sudami Devi
wife Katwaru
466

467

Government

Raasta

0.009

Uttar Pradesh Government
467

468

Private

Agriculture

0.1833

Umesh Kumar, Rajmani sons Visram,
Badami wife Visram, Jokhan, Sechan
sons Lautu

468

469

Common (Private/Go
vernment)

Agriculture / Chara gaah

0.1057

Uttar Pradesh Government Omprakash,
Ramprasad, Vijay Bahadur, Hariprasad,
sons of Ramnandan.

469

470

Private

Agriculture

0.1965

Thakur ji Sarvarakar Jokhan son
Santprasad, Om Prakash, Vinod sons
Ayodhya, Narayandas son Kishun,
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Sevak, Rambali sons Parshottam,
Rajendra, Mahendra, Jitendra, Dinesh,
Dharmendra, Jokhan sons Shivprasad,
Chinta Devi wife Ramajor Yadav,
Devraj, Pradeep Kumar, Ramcharan,
Shivcharan sons Bhulan, Sant Kripa P. V
Shankarpur Manager Ramcharan,
Ramkeshwar alias Pintu, Ramsurat,
Ramsevak sons Mahngu

470

471

Private

Agriculture

0.1101

Kalicharan, Chandrabali sons Harihar,
Mrs. Sonkali wife Late Harihar
471

Taluk: MARTINGANJ

Village: Saraimohan

27

1773

Government

Banjar/Devsthan/Gaadaa

0.0197

Uttar Pradesh Government
1773

1774

Government

Matruk/Aavadi

0.0194

Uttar Pradesh Government
1774

1775

Common (Private/Go
vernment)

Agriculture/Bhita

0.1436

Government of Uttar Pradesh, Girish,
Kaushal, Ashok sons Harinarayan,
Prabhawati wife Harinarayan, Rakesh
son Awadhnarayan, Shanti wife
Awadhnarayan, Ramadhar son
Ramugrah, Lavkush son
Ramadhar,dharamdev son ramlakshan
vijay
bahadur,tejbahadur,lalbahadur,shyambah
adur,sherbahadur son krishnadev

1775

1777

Common (Private/Go
vernment)

Agriculture / Matruk /
Sadak

0.0187

Government of Uttar Pradesh, Narsingh,
Satyadev sons Ramlochan, Rammurat,
Shivmurat sons Ramjas, Suryanath,
Aatma , Shivnath sons Shankar,
Bhagirathi son Kuldeep, Alakhnarayan
son Baliram, Kalpnath son Lachhiram,
Poonam Rai son Markandey,
Madanmohan Rai son Harihar Rai,
Abhishek Rai son Rajesh, Vineet wife
Rajesh

1777

2038

Government

Chakmargh/Devsthan

0.0072

Uttar Pradesh Government devsthan
2038

2039

Common (Private/Go
vernment)

Agriculture/Devsthan/Chak
marg

0.0552

Government of Uttar Pradesh,
Devsthan,Phoola Devi wife Anant
Prasad alias Antu, Awdhesh son

Ramsamujh, Hira, Moti, Banarsi sons
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Rambali
2039

2040

Common (Private/Go
vernment)

Agriculture/Devsthan/Chak
marg

0.0486

Government of Uttar Pradesh,Devsthan,
Hira, Moti, Banarsi sons Rambali
2040

2041

Private

Agriculture

0.0117

Hira, Moti, Banarsi sons Rambali, Ajeet
Kumar, Sanjeev Kumar sons Jawahir,
Chanarma Devi wife Jawahir

2041

2042

Private

Agriculture

0.0025

Hira, Moti, Banarsi sons Rambali, Ajeet
Kumar, Sanjeev Kumar sons Jawahir,
Chanarma Devi wife Jawahir

2042

2044

Common (Private/Go
vernment)

Agriculture/Naveen
Parti/Chakmarg

0.0178

Government of Uttar Pradesh, Phula
Devi wife Ananat Prasad alias Antu,
Awdhesh son Ramsamujh, Hira, Moti,
Banarsi sons Rambali, Ajeet Kumar,
Sanjeev Kumar sons Jawahir, Chanarma
Devi wife Late Jawabhir,

2044

2045

Private

Agriculture

0.0405

Awdhesh son Ramsamujh, Hira, Moti,
Banarsi sons Rambali, Ajeet Kumar,
Sanjeev Kumar sons Jawahir, Chanarma
Devi wife Jawahir

2045

2046

Private

Agriculture

0.0542

Awdhesh son Ramsamujh, Hira, Moti,
Banarsi sons Rambali, Chandrama,
Udaybhan, Mahendra, Yogendra sons
Jamuna

2046

2047

Private

Agriculture

0.0405

Awdhesh son Ramsamujh, Chandrama,
Udaybhan, Mahendra, Yogendra sons
Jamuna

2047

2048

Private

Agriculture

0.0451

Awdhesh son Ramsamujh, Chandrama,
Udaybhan, Mahendra, Yogendra sons
Jamuna

2048

2049

Private

Agriculture

0.039

Awdhesh son Ramsamujh
2049

2050

Private

Agriculture

0.0445

Awdhesh son Ramsamujh
2050

2051

Private

Agriculture

0.0205

Awdhesh son Ramsamujh
2051

2052

Private

Agriculture

0.0236

Awdhesh son Ramsamujh
2052




82

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

28

[

[\

8

[

2053

Private

Agriculture

0.0128

Awdhesh son Ramsamujh
2053

2054

Private

Agriculture

0.016

Awdhesh son Ramsamujh
2054

2245

Common (Private/Go
vernment)

Agriculture/Raasta

0.0909

Government of Uttar Pradesh, Jaitu,
Moolchand, Shankar, Sukhai sons
Jhilmit, Vijay Yadav, Lal Bihari Yadav
sons Phoolchand, Prabhudei wife
Phoolchand, Smt. Kalawati Devi wife
Baburam

2245

2246

Common (Private/Go
vernment)

Agriculture/Nonagriculture/

Sektarmarg

0.1588

Government of Uttar Pradesh, Gujrati
wifelate Lachhiram, Harishchandra son
Indrajeet, Deepchand, Lalchand sons
Sammal, Laukush Rai son Ramadhar
Rai, Rakesh son Mitai, Pramod Kumar
son Hiralal, Upendra Narayan son
Kalpnath

2246

2247

Common (Private/Go
vernment)

Agriculture/Sectarmarg

0.0928

Government of Uttar Pradesh, Gujrati
wifelate Lachhiram, Harishchandra son
Indrajeet, Deepchand, Lalchand sons
Sammal, Lavkush Rai son Ramadhar
Rai, Rakesh son Mitai, Pramod Kumar
son Hiralal, Upendra Narayan son
Kalpnath

2247

2248

Common (Private/Go
vernment)

Agriculture/Sectarmarg

0.2909

Government of Uttar Pradesh, Gujrati
wife late Lachhiram, Harishchandra son
Indrajeet, Deepchand, Lalchand sons
Sammal, Laukush Rai son Ramadhar
Rai, Rakesh son Mitai, Pramod Kumar
son Hiralal, Upendra Narayan son
Kalpnath, Shankar, Dharmendra sons
Buddhu, Shriman Saroj, Pariman Saroj,
Hariman Kumar sons Buddhiram,
Chandrma wife Buddhiram, Ramdev,
Shyamdev, Basdev,Ramesh son Kesar,
salataram son ramlal

2248

2249

Private

Agriculture

0.1298

Shankar, Dharmendra sons Buddhu,
Shriman Saroj, Pariman Saroj, Hariman
Kumar sons Buddhiram, Chandrma wife
Buddhiram, Ramdev, Shyamdeyv,
Basdev,Ramesh son Kesar

2249

2250

Private

Agriculture

0.0728

Shankar, Dharmendra sons Buddhu,
Shriman Saroj, Parimaan Saroj, Hariman
Kumar sons Buddhiram, Chandrma wife
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Buddhiram, Ramdev, Shyamdeyv,
Basdev,Ramesh son Kesar
2250

2251

Private

Agriculture

0.064

Ramsurat son Bhawani Prasad, Nandlal
son Mevalal, Shankar, Dharmendra sons
Buddhu, Shriman Saroj, Pariman Saroj,
Hariman Kumar sons Buddhiram,
Chandrma wife Buddhiram, Ramdeyv,
Shyamdev, Basdev,Ramesh sons Kesar
2251

2252

Common (Private/Go
vernment)

Agriculture/Matruk

0.0687

Government of Uttar Pradesh, Rammurat
son Bhawani Prasad, Nandlal son
Mevalal

2252

2253

Private

Agriculture

0.0407

Government of Uttar Pradesh, Rammurat
son Bhawani Prasad, Nandlal son
Mevalal, Deepchand son Sidhari,
Ramvilash, Subhashchand son Kanhai,
Munrati wife Kanhai, Bhaskar son
Shrinivash, Samunra wife Shrinivash
2253

2254

Private

Agriculture

0.0042

Shankar, Dharmendra sons Buddhu,
Shriman Saroj, Pariman Saroj, Hariman
Kumar sons Buddhiram, Chandrama
wife Buddhiram, Ramdev, Shyamdev,
Basdev, Ramesh sons Kesar

2254

2255

Private

Agriculture

0.0763

Shankar, Dharmendra sons Buddhu,
Shriman Saroj, Pariman Saroj, Hariman
Kumar sons Buddhiram, Chandrama
wife Buddhiram, Ramdev, Shyamdev,
Basdev, Ramesh sons Kesar

2255

2256

Private

Agriculture

0.0359

Shankar, Dharmendra sons Buddhu,
Shriman Saroj, Pariman Saroj, Hariman
Kumar sons Buddhiram, Chandrma wife
Buddhiram, Ramdev, Shyamdeyv,
Basdev,Ramesh sons Kesar

2256

2258

Private

Agriculture

0.0026

Shankar, Dharmendra sons Buddhu,
Shriman Saroj, Pariman Saroj, Hariman
Kumar sons Buddhiram, Chandrma wife
Buddhiram, Ramdev, Shyamdeyv,
Basdev,Ramesh sons Kesar

2258

2302

Private

Agriculture

0.0406

Deepchand son Sidhari
2302
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2303

Private

Agriculture

0.0006

Deepchand son Sidhari, Ramsurat son
Bhawani Prasad, Nandlal son Mevalal
2303

2374

Government

Agriculture/Chakmarg

0.0383

Government of Uttar Pradesh, Jeetan,
Khuddi sons Ruchchi, Arvind son
Vikram, Jairam, Rambali son Pathru,
Kavalpatti wife Pathru, Sunita wife
Sohan, Deepchand son Sidhari, Smt
Bhaggi Devi wife Bhawani, Rammilan
son Mangru, Jhinka wife
Mangru,Satyanarayan, Amarnath sons
Punvasi, Jairam, Rambali, Rajaram sons
Pathru, Brijlal son Bhoju, Lalsa, Sonu
sons Firtu, Smt. Shakuntala wife Firtu
bharatlal son bhoju,

2374

2376

Private

Agriculture

0.0141

Deepchand son Sidhari, Smt. Bhaggi
Devi wife Bhawani, Rammilan son
Mangru, Jhinka wife Mangru

2376

2377

Private

Agriculture

0.1974

Deepchand son Sidhari, Ramvilash,
Subhashchandra son Kanhai, Munrati
wife Kanhai, Bhaskar son Shrinivash,
Samunra wife Shrinivash

2377

2378

Private

Agriculture

0.0511

Deepchand son Sidhari, Ramvilash,
Subhashchandra son Kanhai, Munrati
wife Kanhai, Bhaskar son Shrinivash,
Samunra wife Shrinivash

2378

2379

Private

Agriculture

0.133

Deepchand son Sidhari, Ramvilash,
Subhashchandra son Kanhai, Munrati
wife Kanhai, Bhaskar son Shrinivash,
Samunra wife Shrinivash

2379

2380

Common (Private/Go
vernment)

Agriculture/Chakmarg

0.0649

Government of Uttar Pradesh,
Shyamnarayan,Udaynarayan sons
Mangala, Deepchand son Sidhari
2380

2381

Common (Private/Go
vernment)

Agriculture/Chakmarg

0.0971

Shyamnarayan son Mangala, Deepchand
son Sidhari, Satyanarayan, Amarnath
sons Punwasi, Prabhawati wife Hiralal,
Rajkumar, Ashok, Vinod son Hiralal
2381

2382

Private

Agriculture

0.0878

Government of Uttar Pradesh,
Shyamnarayan son Mangala,
Satyanarayan, Amarnath sons Punwasi,
Prabhawati wife Harilal, Rajkumar,
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Ashok, Vinod sons Harilal
2382

2383

Common (Private/Go
vernment)

Agriculture/Chakmarg

0.0567

Government of Uttar Pradesh, Pancham
son Munnar, Prabhawati wife Harilal,
Rajkumar, Ashok, Vinod sons Harilal,
Lalmani, Lalai, Kanhai sons Sheru
2383

2384

Common (Private/Go
vernment)

Agriculture/Chakmarg

0.0569

Government of Uttar Pradesh, Pancham
son Munnar, Lalmani, Lalai, Kanhai sons
Sheru

2384

2385

Common (Private/Go
vernment)

Agriculture / Chakmarg

0.0448

Government of Uttar Pradesh,
Satyanarayn, Amarnath sons Punwasi,
Moolchand son Ramnath, Prabhawati
wife Harilal, Rajkumar, Ashok, Vinod
sons Harilal, Lalmani, Lalai, Kanhai sons
Sheru

2385

2389

Private

Agriculture

0.0065

Lalmani, Lalai, Kanhai sons Sheru
2389

2390

Private

Agriculture

0.0203

Lalmani, Lalai, Kanhai sons Sheru
2390

2391

Private

Agriculture

0.0476

Lalmani, Lalai, Kanhai sons Sheru
2391

2392

Common (Private/Go
vernment)

Agriculture/Chakmarg

0.2184

Government of Uttar Pradesh,
Satyanarayn, Amarnath sons Punwasi,
Lalmani, Lalai, Kanhai sons Sheru,
Sundar son Bipat, Shyamnarayan son
Sundar, Yashoda wife Ramnarayn,
Rajnish son Ramnarayn, Manorma wife
Devnarayan, Ravi Kumar son
Devnarayan, Pancham son Munna,
Prabhavati wife Harilal, Rajkumar,
Ashok, Vinod sons Harilal

2392

2393

Private

Agriculture

0.1408

Lalmani, Lalai, Kanhai sons Sheru
2393

2394

Government

Baaha

0.039

Government of Uttar Pradesh
2394

2395

Common (Private/Go
vernment)

Agriculture/Baaha/Chakma
g

0.0824

Government of Uttar Pradesh,
Shyamnarayan son Mangala,
Satyanarayan, Amarnath sons Punwasi,
Dukhran son Saran, Satyadev, Hardev,
Dharamdev sons Dukhran, Ramjanak,
Ashok Kumar, Vinod Kumar, Ramesh
son Ramautar, Smt. Sumrai Devi wife
Ramautar, Manoj,Vijay Kumar, Ajay,
Vinay, Dhan Kumar sons Ramashray,
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Jagurta wife Ramashray, Udaynarayan
son Mangala, Lalmani, Lalai, Kanhai
sons Sheru, Yashoda wife Ramnarayan,
Rajnish son Shyamnarayan, Manorma
wife Devnarayan, Ravi Kumar son
Devnarayan, Pancham son Munnar,
Prabhawati wife Harilal, Rajkaumr,
Ashok, Vinod sons Harilal, Balli,
Deepchand, Roopchand sons Lautu,
shyamnarayan son sundar

2395

2396

Common (Private/Go
vernment)

Agriculture/Chakmarg

0.1101

Government of Uttar Pradesh,
Shyamnarayan son Mangala,
Satyanarayan, Amarnath sons Punwasi,
Dukhran son Saran, Satyadev, Hardev,
Dharamdev son Dukhran, Ramjanak,
Ashok Kumar, Vinod Kumar, Ramesh
son Ramautar, Smt. Sumrai Devi wife
Ramautar, Manoj,Vijay Kumar, Ajay,
Vinay, Dhan Kumar sons Ramashray,
Jagurta wife Ramashray, Pancham son
Munnar, Prabhavati wife Harilal,
Rajkumar, Ashok, Vinod sons Harilal,
Lalmani, Lalai, Kanhai sons Sheru,
Sundar son Bipat, Shaymnarayan son
Sundar, Yashoda wife Ramnarayan,
Rajnish son Ramnarayan, Manorma wife
Devnarayan, Ravi Kumar son
Devnarayan,

2396

2397

Private

Agriculture

0.0154

Shyamnarayan son Mangala,
Udaynarayan son Mangala , Prabhawati
wife Harilal, Rajkumar, Ashok, Vinod
son Harilal, Government of uttar pradesh
2397

2398

Private

Agriculture

0.0007

Shyamnarayan sons mangla,
Udaynarayan sons Mangala
2398

2422

Private

Agriculture

0.0001

Lalmani, Lalai, Kanhai sons Sheru
2422

2423

Common (Private/Go
vernment)

Agriculture/Baaha/Sektarm
arg

0.0295

Government of Uttar Pradesh, Suresh
Kumar, Dinesh Kumar sons Mitthu,
Sitaram, Mitai son Kishun, Chandrika
Prasad, Anirudra, Pyarelal son Pahlu,
Lalmani, Lalai, Kanhai sons Sheru,
Hawaldar son Sanchu, Kashi, Aafat sons
Kharbhan, Firtu, Uma, Mitthu sons Kullu
2423




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 87

3212424 Private Agriculture 0.0004(|Sitaram, Mitai sons Kishun, Chandrika

8 Prasad, Anirudh, Pyare Lal sons Pahlu
2424

32(|2430 |[Common (Private/Go [|Agriculture/Chakmarg 0.0005||{Government of Uttar Pradesh, Balram,

9 vernment) Lalta, Janardan sons Tilthu, Sitaram,

Mitai sons Kishun, Chandrika Prasad,
Anirudh, Pyarelal sons Pahlu

2430
33(|2431 |[Common (Private/Go [|Agriculture/Chakmarg 0.0048||Government of Uttar Pradesh, Balram,
0 vernment) Lalta, Janardan sons Tilthu, Sitaram,

Mitai sons Kishun, Chandrika Prasad,
Anirudh, Pyarelal sons Pahlu

2431
33(|2432  ||Common (Private/Go ||Agriculture/Banjar 0.1298|(Government of Uttar Pradesh,
1 vernment) Chandrabhusan, Harishchnadra sons

Shwaminath, Minakshi, Wife Satyajeet,
Jayprakash son Shivmurat, Murlidhar
Son Baijnath, Sanjay Kumar son Aditya
Prasad, Son Kirta wife Aditya Prasad,
Sitaram, Mitai sons Kishun, Chandrika
Prasad, Anirudh, Pyare Lal sons Pahlu

2432
3312433 Private Agriculture 0.0121||Sitaram, Mitai sons Kishun, Chandrika
2 Prasad, Anirudha, Pyare Lal sons Pahlu
2433
33(|2434 |[Common (Private/Go [|Agriculture/Chakmarg 0.0196||Government of Uttar Pradesh, Balram,
3 vernment) Lalta, Janaradan sons Tilthu, Sitaram,

Mitai sons Kishun, Chandrika Prasad,
Anirudha, Pyare Lal sons Pahlu

2434
33(|2435 |[Common (Private/Go [|Agriculture/Chakmarg 0.0136||Government of Uttar Pradesh, Balram,
4 vernment) Lalta, Janaradan son Tilthu, Sitaram,

Mitai sons Kishun, Chandrika Prasad,
Anirudh, Pyare Lal sons Pahlu

2435
3312437 ||Common (Private/Go ||Agriculture/Bachat 0.0648||Jangi Saroj, Baliraj sons Ramdev Saroj,
5 vernment) Smt. Kalawati Devi wife late

Lalbahadur, Balram, Lalta sons Tilthu,
Subhawati Devi wife Rajkumar
2437

33(|2438 |[Common (Private/Go [|Agriculture/Chakmarg/Bac || 0.0881|(Government of Uttar Pradesh, Jangi

6 vernment) hat Saroj, Baliraj sons Ramdev Saroj, Smt.
Kalawati Devi wifelate Lalbahadur,
Punwasi son Sukkhu, Sobhwati Devi

wife Rajkumar
2438
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34

2439

Common (Private/Go
vernment)

rok

Agriculture/Chakmarg/Mat

0.0155

Government of Uttar Pradesh, Punwasi
son Sukkhu
2439

2442

Common (Private/Go
vernment)

Agriculture/Chakmarg

0.0123

Government of Uttar Pradesh, Rattilal,
Motilal sons Talvanta, Dulari Devi wife
Satiram, Rita wife Sattelal, Kalawati
Wife Lalbahadur, Subhawati Wife
Rajkumar, Bahardur son Rambali,
Virendra son Nishani

2442

2443

Private

Agriculture

0.0602

Jangi Saroj, Baliraj sons Ramdev Saroj,
Smt. Kalawati Devi wifelate Lalbahadur,
Punwasi son Sukkhu, Subhawati Devi
wife Rajkumar, Kalawati Wife
Lalbahadur, Dulari Devi wife Satiram,
Rita wife Sattelal, Kalawati Wife
Lalbahadur, Subhawati Wife Rajkumar,
Bahardur son Rambali, Virendra son
Nishani

2443

2444

Common (Private/Go
vernment)

Agriculture/Chakmarg

0.1034

Government of Uttar Pradesh, Jangi
Saroj, Baliraj sons Ramdev Saroj, Smt.
Kalawati Devi wifelate Lalbahadur,
Sobhawati Devi wife Rajkumar,
Kalawati Devi Wife Lalbahadur, Dulari
Devi wife Sitaram, Rita wife Sannelal,
Bahadur son Rambali, Virendra son
Nishani

2444

2445

Common (Private/Go
vernment)

Agriculture/Chakmarg

0.0811

Government of Uttar Pradesh, Gulab,
Suredra sons Patiram, Sumitra Devi wife
Harishchand, Bhulan son Babulal,
Subhash, Monu, Kailash sons Sitaram,
Hansha Devi Wife Ramashankar,
Chandrabali son Dukkhi, Balram, Lalta
sons Tilath, Kalawati Devi wife
Lalbahadur, Sobhwati Devi wife
Rajkumar, Dulari Devi wife Sitaram,
Rita wife Sannelal, Kalawati Wife
Lalbahadur, Subhawati wife Rajkumar,
Bahdur son Rambali, Virendra son
Nishani, kaulu sons ramdhari prabhawati
devi wife ramdhari badami wife firanti
2445

2446

Common (Private/Go
vernment)

Agriculture/Chakmarg

0.0308

Government of Uttar Pradesh, Gulab,
Suredra sons Patiram, Sumitra Devi wife
Harishchand, Bhulan son Babulal,
Subash, Monu, Kailash sons Satiram,
Hansha Devi wife Ramashankar, Kaulu
son Ramdhari, Prabhwati Devi wife
Ramdhari, Badami wife Firanti,
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Chandrabali son Dukhkhi, Rukhsana
wife Aijaj Ahmad, Gyanmati Devi wife
Santosh, Kalwati wife Lal Bahadur,
Rattilal, Motilal sons Talwanta, Jangilal,
Lal Bahadur, Baliram sons Ramdev,
Inrauta Devi wife Rampalat, Ajay Kumar
son Teju Saroj, Kalwati Devi wife
Lalbahadur, Dulari Devi wife Satiram,
Rita wife Sattelal, Subhawati wife
Rajkumar, Bahdur son Rambali,
Virendra son Nishani

2446
2454  |[Private Agriculture 0.0337||Bahadur son Rambali, Virendra son
Nithani
2454
2455  |[Common (Private/Go ||Agriculture/Chakmarg/Banj|| 0.055|(Government of Uttar Pradesh, Rajendra,
vernment) ar Shashtri sons Ram kumar, Bahdur son
Rambali, Virendra son Nithani
2455
2456  |[Common (Private/Go [|Agriculture/Chakmarg 0.1493|(Government of Uttar Pradesh, Rajendra,
vernment) Shashtri sons Ram kumar, Bahdur son
Rambali, Virendra son Nithani
2456
2457  |[Common (Private/Go [|Agriculture/Chakmarg 0.1008||{Government of Uttar Pradesh, Rajendra,
vernment) Shashtri sons Rajkumar, Bahdur son
Rambali, Virendra son Nithani
2457
2458  ||Private Agriculture 0.0114|[Rajendra, Shashtri sons Ram kumar
2458
2459  ||Private Agriculture 0.0237|[Rajendra, Shashtri sons Ram kumar
2459
2460 |[Common (Private/Go [|Agriculture/Chakmarg 0.053||Government of Uttar Pradesh, Rajendra,
vernment) Shashtri sons Ram kumar
2460
2461 ||Government Baaha/Chakmarg 0.038||Government of Uttar Pradesh
2461
2462 ||Common (Private/Go [|Agriculture/Chakmarg 0.0001||Government of Uttar Pradesh, Jangi,
vernment) Lalbahdur, Baliraj sons Ramdev
2462
2682 ||Common (Private/Go [|Agriculture/Sectarmarg 0.0005||Government of Uttar Pradesh, Salat Ram
vernment) son Ramlal, Supher, Dilram sons

Shyamnarayan, Rajkumar, Ramshri sons
Rampher, Santosh, Sharvan Kumar,
Shailendra sons Shivkumar, Kaushilya
wife Shivkumar, Shankar, Dharmendra
sons Buddhu, Shrimam Saroj, Pariman
Saroj, Hariman Kumar sons Buddhiram,
Chandrma wife Buddhiram, Ramdeyv,
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Shyamdev, Basdev, Ramesh sons Kesar
2682

2683

Common (Private/Go
vernment)

Agriculture/Sectarmarg

0.0453

Government of Uttar Pradesh, Salat Ram
son Ramlal, Shankar, Dharmendra sons
Buddhu, Shrimamn Saroj, Pariman
Saroj, Hariman Kumar sons Buddhiram,
Chandrma wife Buddhiram, Ramdeyv,
Shyamdev, Basdev, Ramesh sons Kesar
2683

2698

Private

Agriculture

0.0191

Rampher, Ramjogi sons Videshi, Motilal
son Rajju, Ashok son Ramlakhan,
Suganti wife Ramlakhan, Rajbali,
Valihari, Rambali sons Balai, Munnilal,
Achhelal sons Suryabali, Atwariya wife
Suryabali, Shiv, Narsingh son Teju alias
Neur, Sanjafi wife Sidhari, Deepak, Ishu,
Dayasagar sons Dulare, Deepchand,
Lalchand son Sammal, Vifaiya wife
Sammal, Harishchandra son Indrajeet
Gujrati wife Lakshiram

2698

2699

Private

Agriculture

0.0511

Harishhchandra son Indrajeet,
Deepchandra, Lalchandra son Sammal,
Gujrati wife Lachhiram

2699

2702

Common (Private/Go
vernment)

Agriculture / Ooosar

0.9376

Government of Uttar Pradesh, Abhishek
son Anil, Smt. Rita wife Anil, Harivansh,
Shivprasad sons Sitaram, Brijesh,
Rakesh sons Shankar, Smt. Indra Devi
wife Shankar, Vijay Bahadur,
Tejbahadur, Lalbahadur, Shyambahadur,
Sherbahadur sons Krishnadev, Ramdayal
son Rambadan, Chotelal son
Ramsamujh, Badami wife Ramsamujh,
Subash, Haribash sons Jiyalal, Indravali
wife Jiyalal, Manoj, Manish sons
Mewalal, Smt. Maina Devi wife
Mewalal, Lavkush Rai son Ramadhar,
Lalta Devi wife Kishun Dev, Sumer son
Phekan, Raju, Indal sons Mithai, Smt.
Amli wife Mithai, Lalji son Sanshu,
Vedari son Bujharat, Sidhari son
Bujharat, Ramsamujh son Setu

2702

2711

Private

Agriculture

0.043

Fenku, Rajendra, Mahendra, Ramesh
sons Chandrabali, Vinod Kumar, Ajay
Kumar, Arvind Kumar sons Mewalal,
Smt. Sobhrathi wifelate Mewalal, Rajbali
son Ramautar, Hira, Motilal, Banarsi
sons Rambali, Ajit, Sanjeev Kumar sons
Jawahir, Smt. Chanrama wife Jawahir,
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Mohan, Sohan sons Shyambali
2711

2712

Private

Agriculture

0.16

Awdhesh son Ramsamujh, Rajbali son
Ramautar, Phenku, Rajendra, Mahendra,
Ramesh, sons Chandrabali, Vinod
Kumar, Ajay Kumar, Arvind Kumar
sons Mewalal, Smt. Sobhrathi wife Late.
Mewalal, Hira, Motilal, Banarsi son
Rambali, Ajit, Sanjeev Kumar sons
Jawahir, Smt. Chanrama wife Jawahir,
Mohan, Sohan sons Shyambali

2712

2713

Common (Private/Go
vernment)

Agriculture/Matruk

0.1271

Rajbali son Ramautar, Phenku, Rajendra,
Mahendra, Ramesh, sons Chandrabali,
Vinod Kumar, Ajay Kumar, Arvind
Kumar sons Mewalal, Smt. Sobhrathi
wifelate Mewalal, Hira, Motilal, Banarsi
son Rambali, Ajit, Sanjeev Kumar sons
Jawahir, Smt. Chanrama wife Jawabhir,
Mohan, Sohan sons Shyambali

2713

2714

Private

Agriculture

0.01

Rajbali son Ramautar, Phenku, Rajendra,
Mahendra, Ramesh, sons Chandrabali,
Vinod Kumar, Ajay Kumar, Arvind
Kumar sons Mewalal, Smt. Sobhrathi
wifelate Mewalal, Hira, Motilal, Banarsi
son Rambali, Ajit, Sanjeev Kumar sons
Jawahir, Smt. Chanrama wife Jawabhir,
Mohan, Sohan sons Shyambali

2714

2716

Common (Private/Go
vernment)

Agriculture/Naveen Parti

0.0016

Rajbali son Ramautar, Phenku, Rajendra,
Mahendra, Ramesh, sons Chandrabali,
Vinod Kumar, Ajay Kumar, Arvind
Kumar sons Mewalal, Smt. Sobhrathi
wifelate Mewalal, Hira, Motilal, Banarsi
son Rambali, Ajit, Sanjeev Kumar sons
Jawahir, Smt. Chanrama wife Jawahir,
Mohan, Sohan sons Shyambali

2716

2720

Private

Agriculture

0.0304

Government of Uttar Pradesh, Awdhesh
son Ramsamujh, Chandrama, Udaybhan,
Mahendra, Yogendra sons Jamuna, Jamir
son Bihari, Rajbali son Ramautar,
Phenku, Rajendra, Mahendra, Ramesh,
sons Chandrabali, Vinod Kumar, Ajay
Kumar, Arvind Kumar sons Mewalal,
Smt. Sobhrathi wifelate Mewalal, Hira,
Motilal, Banarsi son Rambali, Ajit,
Sanjeev Kumar sons Jawahir, Smt.
Chanrama wife Jawahir, Mohan, Sohan
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sons Shyambali
2720

2721

Private

Agriculture

0.0567

Awdhesh son Ramsamujh, Chandrama,
Udaybhan, Mahendra, Yogendra sons
Jamuna

2721

2722

Common (Private/Go
vernment)

Agriculture/Nala/Oosar

0.0272

Government of Uttar Pradesh,
Chandrama, Udaybhan, Mahendra,
Yogendra sons Jamuna

2722

2734

Private

Agriculture

0.0766

Hira, Motilal, Banarsi sons Rambali,
Chandrama, Udaybhan, Mahendra,
Yogendra sons Jamuna

2734

2735

Private

Agriculture

0.0001

Hira, Motilal, Banarsi sons Rambali,
Chandrama, Udaybhan, Mahendra,
Yogendra sons Jamuna

2735

2742

Private

Agriculture

0.0076

Hira, Motilal, Banarsi sons Rambali
2742

2743

Private

Agriculture

0.043

Hira, Motilal, Banarsi sons Rambali, Ajit
Kumar, Sanjeev Kumar sons Jawahir,
Smt. Chanrama wife Jawahir

2743

2744

Common (Private/Go
vernment)

Agriculture/Sadak/Devstha
n/Oosar

0.675

Government of Uttar Pradesh, Hira,
Motilal, Banarsi sons Rambali, Narsingh,
Satyadev sons Ramlochan, Rammurat,
Shivmurat sons Ramjas, Suryanath,
Aatma, Shivnath sons Shankar,
Bhagirathi son Kuldeep, Ramvilash,
Subash chandra sons Kanhai, Munrati
wife Kanhai, Bhaskar son Shrinivash,
Samunra wife Shrinivash, Shradha wife
Pawan Kumar. Ashok Kumar, Pawan
Kumar sons Vanshidhar alias
Premanand. Islam, Yusf, Khalid, Gaus
Ali, Sharif, Raeesh, Fareed sons Gudri,
Dukhi son Kunjbihari, Bhola son
Shyamdev, Sitaram, Rajaram, Rajesh,
Mintu, Rinku sons Nanhku, Kamla Devi
wife Nanhku, Dilwari wife Shyamdeyv,
Gareebdas son Vanshi, Rayal, Abhishek
sons Anil, Rita wife Anil, Harivasnh,
Shivprasad sons Sitaram, Brijesh,
Rakesh sons Shankar, Indradevi wife
Shankar

2744

2756

Private

Agriculture

0.0014

Sharadha wife Pawan Kumar. Ashok
Kumar, Pawan Kumar sons Vanshidhar
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alias Premanand
2756

2757

Private

Agriculture

0.0097

Sharadha wife Pawan Kumar. Ashok
Kumar, Pawan Kumar sons Vanshidhar
alias Premanand

2757

2830

Common (Private/Go
vernment)

Agriculture / Chakmarg /
Oosar

0.0846

Government of Uttar Pradesh, Hiravan,
Ramjiavan sons Basanta, Ramesh,
Umesh sons Jawahir, Ghirja Devi wife
Jawahir, Mina wife Shankar, Sunil, Anil,
Monil alias Pappu sons Shankar,
Ramvilash, Subaschand sons Kanhai,
Munrati wifelate Kanhai, Bhaskar son of
Shrinivash, Samunara wife Shrinivash,
Ramnarayan son Udai, Bhure, Subash,
Katwaru sons Govardhan, Omnarayan
Adopted son Bhagirathi, Rampat, Ramraj
sons Sitaram, Rampher, Supher,
Sukhdev, Sanjay sons Janta, Dilraji wife
Janta, Katwaru, Ghure, Subash, sons
Govardhan

2830

3223

Government

Pakki Sadak

0.0189

Government of Uttar Pradesh
3223

3224

Government

Public Works Department

0.0328

Uttar Pradesh Government
3224

Total

33.6648
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